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THE DEPUTY MINISTER FOR COM-

MUNICATIONS (SHRI RAJ BAHADUR) : With 
your permission, Sir, I should like to state that 
in the course of the sup-plementaries in 
respect of the starred question No. 60 by Shri 
Valiulla on the 20th February 1953, I stated 
that I was not sure whether a copy of the 
Agreement between the Government of India 
and the Automatic Telephone and Electric 
Company Ltd. of the U.K. was available in the 
Parliament Library. I have now ascertained 
that a copy of the Agreement was supplied to 
the Library of Parliament in 1948 itself, soon 
after the Agreement was signed. 

I am sorry that I did not have the 
information readily available with me at the 
time the question was answered. 

SHRI M. VALIULLA: There are so many 
papers in the Library, but how to read all 
those things? 

MR. CHAIRMAN: How do you expect the 
Ministers to read them all? 

PAPER LAID ON THE TABLE 
NOTIFICATION AND THE BILASPUR MOTOR 

VEHICLES RULES, 1951 
THE LEADER OF THE HOUSE (SHRI C. C. 

BISWAS) : Sir, in the absence of Shri Alagesan, 
I beg to lay on the Table a copy of 
Notification No. TA (AD) 25/78/52, dated the 
18th July 1952, together with the Bilaspur 
Motor Vthicles Rules, 1951, issued by the 
Chief Commissioner, Bilaspur. [Placed in the 
Library.   See No. S-10/53.] 

MR. CHAIRMAN: We shall now take up 
the discussion on the General Budget. 

THE BUDGET (GENERAL), 1953-54— 
GENERAL  DISCUSSION 

DR. SHRIMATI SEETA PARMA- 
NAND (Madhya Pradesh): Mr. 
Chairman, the House must con 
gratulate the hon. the Fin 
ance Minister on presenting the 
budget for 1953-54. I would like to 
rm  this   as     an  equitable     Budget 

though it has been termed by various other 
people as a status quo   Budget. The best 
judgment that can be passed on a budget    is 
the reaction of    the Budget to the money 
market and    if we are to judge from    the 
reports in the papers emanating from those 
quarters,  the  Budget  has     been  well  re-
ceived.     At  this     particular     period, when  
in   the   world     trade  there    is slump in the 
offing,     it is a difficult, l&lgfcr, specially 
difficult task to prepare a Budget that would be 
satisfactory to all.    Though  the  hon.  Finance  
Minister has given a warning that the present 
hopeful signs    may perhaps  not last  long,  
still  let us  hope  that    the efforts of all the 
people in the country in putting into effect all 
the schemes that   are  envisaged     will     
avert   the situation.   This   Budget   has   
catered for  the  poor  as  well  as  the middle-
class and the    businessmen.    For    the poor,  
as  the  Finance     Minister     has quoted here, 
the food has become less expensive  because  
the  cost has gone down and the index number 
has dropped   by   57-7   points.     Similarly      
the index number  of raw  materials     has gone 
down by 25 per cent.   There has been no new 
tax; taxes on small businessmen have been 
omitted.   Food also is  cheaper.    The  
Handloom  Industry which  has   received      a   
subsidy   will make it easier to stop the 
unemployment considerably.    For the    
middle-classes  there  has  been  relief  in    the 
shape of raising the exemption    from tax level 
from Rs. 3,600   to Rs. 4,200. The  
businessman  has  been  helped   in different  
directions  like  relief  in  tea, income-tax,  jute     
and  sugar     duties. The rich man    has 
received if not    a direct benefit, at least a 
benefit    that he   would   be   getting  by     
exemption from tax on Charity by the 
reduction in  the  limit  from     Rs.  1\   lakhs    
to Rs.   one   lakh   by   which   he   will     be 
afforded some relief on super-tax.    In the  
Finance   Minister's   words,   it   can be 
summed up that "there has been a marked  
improvement     in the    economic  condition  
in  the  country.    Prices on the whole have 
remained     steady and at a lower level.    The 
industrial as well as agricultural production ha.; 
also shown an increase while the balance  of 
payment     position    has also 
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easily more favourable." This is a welcome 
feature. Bur all the same, when the Budget is 
before the House for discussion, it is the duty 
of all concerned, specially of those of the 
Party, to put before the House an appreciation 
of the work done, and at the same time offer 
some suggestions that might be adopted. 
Sir.  from  that    point    of    view,    I would 

like here to mane a suggestion and  particularly  
from  the  point     of view   of   the   Council   
of   States   so that  the Council of States which 
has no final voice in money matters would have 
the satisfaction that the suggestions made by 
the Council    of States are taken notice of by  
the    different Ministries—by even the Finance 
Ministry.    In  one     respect we  should    be 
grateful that the 2  or     3  suggestions made on 
the floor of this House viz., with regard to the 
removal of the import duty on milk powder for 
infants, sulpha  drugs     and  antibiotics,     
have been  accepted  by  the  Ministi ies  con-
cerned. Proof of that will   bi    found in  the  
Finance  Minister's   speech  but if all      the      
other      Ministers      and particularly      the      
Finance      Minister who is concerned with 
money matters could: twice a year bring out    a 
note giving all the steps taken by   the different  
Ministries  on  the     different suggestions 
made  by the Council     of States  and  the   
steps  that  have     not been possible for them 
to take on account  of  certain  difficulties,    I  
think the   debate   in   the     House  would   be 
more fruitful and    effective.      Budget 
discussion is an opportunity to survey the  field  
of  achievement  and   suggest improvements  
and  it  allows  Members to cover the field 
from, wnat is called, China   to Peru.    Taking  
advantage of that,  I  would,  in  case- the  time  
does not permit me to    cover all the field that I 
want to, mention    the matters which I would    
like to    touch     Thev are: Government's 
achievement in improving     trade     balance,   
stabilising prices,  increase  on  air  and navy  
expenditure,   industrial   policy,   of   Gov-
ernment,     protection      to     industries, 
foreign capital  in  India, and  the employment 
of  Indians  in  foreign firms, Postal 
Department's income and Rail- 

way wages, need for economy measures, 
teachers and strikes, amenities to be given to 
teachers, Defence model batches to coach 
different work gangs as in P.W.D. to increase 
the efficiency and speed of work, Secondary 
Education Commission's report and its im-
plementation, and intensive social education 
which are the pre-requisites to a classless 
society including also classless travel, 
conscription for social service at High School 
and College stage. Corruption in high business 
circles, mid-day meals and play grounds for 
children, co-ordination of different Ministries 
as a time-saver and money-saver, greater 
vigour and speed in the Education Ministry 
necessary, shortage of funds for the Education 
Department to be made good even with the 
help of Capital levy, Five Year Plan and 
efficient Administration and Public Co-
operation, which as the Finance Minister at the 
end of his speech said, is necessary, and 
finally the anti-corruption measures to be 
implemented vigorously, social ostracising 
and exposing corrupt public men both in 
business and in Government offices. 

Now I will try to touch on as many of these 
points as .possible. Government has achieved 
in this year a better trade balance. Cement has 
achieved higher production and improvement 
in revenue has gone from 40,498 crores to 
41,864 crores. On the other hand jute, sugar 
and cotton industries are facing difficulties 
though the Engineering Industry the Finance 
Minister had said—requires close watching. 
Handloom industry has been facing crisis and 
as the Government found that that is the only 
cottage industry for which there will not be 
difficulty of getting raw material and providing 
market, Government, in this age of machine, 
has decided to subsidise that industry by 
levying a cess of 3 pies per yard on mill cloth. 
Some may doubt the economics of this when 
we are trying to industrialise the country but in 
the face of facilities that are readily available 
for raw njaterials and also market, there seems 
to be no other way out of the present difficulty. 
I for one, have never subscribed to the view 
that in this age of industrialisation,  we     
should  subsidise     Khaddar 
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when it is much more expensive for people to 
buy but we have to support this policy of 
Government as a good policy until conditions 
improve. There has also been an increase in 
the case of paper, caustic soda, power al-
cohol, sewing machines and one or two other 
items. But what I fail to understand is why 
other industries also have not *hown 
improvement, especially when occupied 
Germany and occupied Japan have almost 
reached their pre-war targets. What is the 
reason for the non-achieving of our targets? I 
feel it is not merely the Government's 
inability to produce better results and I think 
the blame has to be shared by all sections of 
society. 

The excise policy of Government is 
welcome. At the same time, I feel that 
Government ha? been importing cotton to the 
extent of Rs. 79 crores and it is all long-
stappie cotton necessary for the production of 
fine cloth. I feel that it is not necessary to pro-
duce this kind of cloth at the cost of spending 
so much hard-earned foreign exchange in the 
import of this cotton, especially when we are 
able to export our home-grown cotton. That 
means there is no shortage of cotton. 
Moreover if this cotton, necessary for the 
production of fine fabrics, is not imported, 
then our silk industry would get an impetus. 

With regard to sugar, jute and tea. I would 
like to point out that though the Government 
is giving subsidies to make these industries 
tide over their difficulties, 1 think particularly 
sugar does not deserve any mercy or kind 
treatment at the hands of the country. It has 
enjoyed protection fcr a long time and there is 
no reason why this industry should not have 
been by now, not only self-supporting but also 
a source of more revenue for Government. 
Nearly Rs. 25 crores have had to be put into 
(his industry to help it to tide over its 
difficulties. Similarly, in the case of tea, the 
hon. Finance Minister has told us that as the 
conditions which existed under the British are 
not there, this industry is experiencing 
difficulties in getting world-markets at 
favourable prices.    This  industry  has  not     
been 

able to reduce the price of its product for the 
home consumer in spite of the protection 
given to it and the help that it has received. 

As I am closing this point I would request 
the Finance Minister to keep in close touch 
with the prices of articles like* spices e.g. 
Cardamom, cloves. pepper etc. It is the duty 
of the Government to enquire into the racket 
in the prices of these articles and find out why 
the prices are so very prohibitively  hign. 

The Finance Minister has said there has 
been an improvement in the trade-balance due 
to rise in import duties. This has been possible 
also Dy permitting the export of cotton goods. 
You allow cotton mills tc export cloth, and 
you get fore'gn currency. But if you ban the 
import of foreign cotton, you should stop the 
mills from exporting the cloth, otherwise the 
prices in the current year tor cloth are likely to  
go  up  for  the  home consumer 

I would like to make the suggestion that as 
Government is giving help to most of these 
big industries, it should aim at gradual 
nationalisation of these industries. Though a 
promise has been given to these industries 
that there would be no nationalisation for 
about 15 years, because these industries were 
feeling nervous and were not coming forward 
with sufficient capital, I think it is necessary 
for various reasons for Government to acquire 
a share in these industries. Firstly because it 
would help Government employees to learn 
trade management which at present they are 
not able to do, and usually all Government 
concerns are run at a loss. Secondly, such big 
businessmen who keep two or three accounts 
to cheat— I don't want to use that word with a 
view not to give proper income-tax returns, 
would not be able to practise this fraud on 
Government. Thirdly as most of the major 
industries and concerns in a welfare State 
have ultimately to be nationalised, there is no 
reason why all these mills, these sugar 
factories or even the Railway catering should 
not be run by Government     on     a     
partnership     basis. 
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over  a period of ten    to fifteen years, as the 
case may be. 

Food prices, it is said, have been stabilised, 
but with the fluctuating policy of Government, 
sometimes deciding to control and sometimes 
to give up control, people do not know ■where 
they really stand. I would venture to make a 
further suggestion 4hat during this period of 
five years •of the Plan—three years are still 
left —Government should not only keep 
prices of food grains in control but also all 
necessary commodities like kerosene oil, 
sugar etc. in Government-owned shops so that 
the price levels of all essential commodities 
which affect the common consumer might 
remain at a low level. 

Then I would come to the two departments 
of Government—the Posts and Telegraphs 
Department and the Railway Department. 
Though this is not the Railway Budget, for the 
sake of analogy I have to take the case of the 
Railways along' with the Posts & Telegraphs 
Department, because these two departments 
are being run on •commercial lines and as such 
show a tendency to turn over profits under 
•each of the Departments for maintenance of 
that Department. I personally think^ a* wrong 
policy, " because the State is like a joint-
family and in a joint-family, if certain 
members are earning and liabilities have to be 
incurred by certain other members, they do it 
all together. For instance, if there is a marriage 
in the family and the member whose daughter 
is to be married is not earning. then the 
earnings of all the olher members are tapped. 
But the Posts & Telegraphs Department and 
the Railway Department have been going on 
demanding greater facilities and politicians 
who want to make use of these Departments—
they are the key departments which can 
paralyse, the life of the country if they wishA 
encourage strikes to gain political power. I do 
not want to mention names, but there are very 
big people who follow such a short-sighted 
policy towards a welfare State   and   
encourage     these     things. 

Well, I have mentionsd this not because I am 
against anybody getting high salaries. I shall 
later on come to the question of high salaries 
of officials also. But I must say that the 
salaries enjoyed by the employees of these 
two Departments, in comparison with the 
salaries enjoyed by other people including 
even primary school teachers, people like 
peons and others, are very much higher and 
that, in a way, is an unjust state of affairs. 

When the question is raised as to from 
where the primary teachers, etc., are to be paid 
higher salaries. I think it is time to take these 
questions together and decide on a new bold 
policy by taking all these employees into 
confidence by discussing with them and by 
appealing to them on principles of equity and. 
when they are not on the verge of ,;oing on 
another strike, I think, they will be in a mood 
to listen. I would like to appeal to Government 
to explore all ways and means of effecting 
further economy in all its Departments. If you 
were to look at the figures of all the Ministries 
and their expenditure on personnel even—I 
would not like to refer to the expenditure on 
materials—you would notice that in every 
Ministry there is an increase in expenditure 
and, if you were to listen to the complaints 
made by people—at least some of them may 
be unfair, but, some are fair—you will find 
that there is no corresponding efficiency and 
despatch. In spite of the report of the 
Gopalaswami Ayyangar Committee which 
was appointed to go into the question of 
economy, it does not seem to have been 
possible to practise any economy because the 
Finance Minister himself has mentioned here 
that efforts at economy within its limitations 
will continue to be assiduously pursued and, it 
is because of that that I am making this appeal. 
And, carrying on the analogy of a big family 
to a State, I would suggest to him that if he 
were to look for capable women to help, 
sometimes on honorary basis, and find out 
ways and means, in various offices, of 
economy, I think a great deal can be achieved 
and these 
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women can get an insignt into the 
Administration of the country which is a very 
necessary thing. 

Now. with regard to the teachers' salaries 
and amenities, etc.. the Secondary Education 
Commission might be dealing with it; but, at 
present, the problem is particularly in regard 
to teachers of primary schools. .1 feel that 
strikes of teachers are such an unthinkable 
thing, they should be considered such a 
horrible thing that they should be stopped 
with all the power and appeal at our disposal, 
because, Sir, you would not think of strikes; 
you would not hear of them in England for 
instance, where education is laid on sound 
foundations. Only once, I think, there was a 
teachers' strike in America. When I say that 
strikes of teachers should be forbidden 1 feel 
a greater responsibility tests upon the 
teachers. Just as in tho Post Office, for the 
theft of a parcel the postman is punished 
seven, times more than an ordinary criminal, 
similarly, any teacher going nn strike should 
be punished more severely. But. in the case of 
the teachers, it will not be necessary to go to 
that extent because we can appeal to their 
conscience and, it is our duty, before we esk 
them to do these things to make their con-
ditions of life easy with amenities of such a 
nature that they would never even dream of 
going on strikes. The amenities should be of a 
nature—it will be rather difficult to go into 
them now here—of 1 o-operative houses, co-
operative ships—houses for the teachers in a 
colony would enable them to engage a 
common servant for their work and give them 
time for other activities, libraries for teachers, 
recreational facilities for children and also 
study leave and holiday homes for teachers—
as in the Quaker Hemes in England—and, 
lastly, Sir, some sort of loan be given, free of 
interest, fcr special occasions like Marriages, 
etc., in the family. These are all the necessary 
requirements and if we are able, with the aid 
of insarance companies, to meet these 
requirements of the teachers, I am lure the 
teachers themselves would never think of 
going on strike  and  undermining  ail  
principles 

of discipline,    bringing    up    a young 
nation of rebels ::i the country. 

Sir, the Education Department has done a 
lot of things op cultural level and though 
education is not entirely a Central subject, 
still, it should be the policy of the Centre to 
lay down, as ii has done in the appointment -if 
the Secondary Education Commission, certain 
rules for the proper conduct of educational 
institutions so that there is uniformity of 
education. If thete ia inadequate money, I feel 
v/e could, in the interests* of such a iar^e 
mass of humanity, appeal to the U.N.E.S.C.O. 
of which at present you are the Chairman; for 
some special loan to liquidate illiteracy, for 
introducing compulsory education. If we do 
not want to go with a begging bowl, I feel the 
country should be even-prepared for a capital 
levy fcr the purpose. Sir, Education 
Commissions have been appointed and one 
has been appointed now, but,  another..   .. 

(Time bell rings.) 
.......... was    appointed    under    your 

Chairmanship and, I feel that it is, in a way, 
waste of time to appoint different 
•Commissions for different stages ,of study if 
two sections of the same Commission could 
have been asked to devote its attention to 
dillcrent branches at the same time, by n«w I 
think the country would have found it possible 
to implement the decisions of the 
Radhakrishnan Commission and only because 
the stage of secondary education was no*, 
ready as a policy when your Commission's 
report came, I think. Government must have 
found it difficult to implement it. 

Sir, in the ansance of dictatorship and the 
present Constitution bting what it is, it is 
necessavy for the country to introduce 
conscription f jr social services at nigh school 
and co' ege stages for which a resolution has 
bem accepted by the All-India Education 
Conference moved from the Chair. Sir, I think 
this is the most opportune time to implement 
that because money which is the usual 
stumbling block in its implementation can be 
had at present. Because of the Five Year Plan, 
money is available and work i& 
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and  extra  personnel  that  is appointed  for  
the  plan   is  also  available for supervision. 

Then, Sir, I would touch the important 
question of co-ordination of Departments. T. 
think if four nation-building departments in 
particular Education, Broadcasting, Health 
and Food were to co-ordinate, a lot of time 
would be saved, if we co-ordinate long before 
even the policy is framed, a lot of time and 
money would be saved ;md the result would 
Be satisfactory. 

Sir, for better health—I have to rush 
through for want of time. I thought your hand 
would not go near the bell now—mid-day 
meals will have tc be made compulsory 
through the Health Department of the States 
and double shift schools as well as one 
teacher schools will have to be recommended. 
I hope the Secondary Education Commission 
will do it. 

Now, there is only one important 
subject. After the Finance- Commis 
sion's recommendation ................  

MR. CHAIRMAN: I think yen must 
wind up now , 

(Time bell rings.) 
DR. SHRIMATI SEETA PARMANAND: 1 

am winding up with this line, Sir. 40 per cent, 
of the Union's duty on matches, tobacco and 
vegetable products is to go to the States in 
addition to Rs. Jei erorcs that is to go a? part 
share of the Income Tax I feel. Sir, that 
because (he Centre gives so much money to 
the States, it is absolutely essential for the 
Centre to have an effective machinery through 
which it could keep its hand on the pulse of 
affairs in the States. Otherwise one morning, 
the Centre would wake up and find that things 
are not going on quite well in particular States 
ns they would wish them to be and, though 
article 167 of the Constitution provides for a 
link-up between the Centre and the States by 
making it obligatory on the Chief Ministers of 
States to send periodic reports and keep the 
Governor in touch with what is happening. 
This  seems  to  be  observed   more    in 

breach than in practice ani some States are 
coming to a t^age when they feel that any 
inquiry in the matter that may be of interest to 
the Centre is a policy which is tantamount to 
interference and, at this rate. Sir, an upleasant 
situation would arise for example as ws.i 
mentioned in one p:ace by a Member of 
another Faii .v that if things continued like 
that, such and such State—(he Stale of 
Travancore-Cochin—would like to declare 
itself as a Republic. Things may go mi like 
this if there IK no proper control and 
Parliament doos not insist on such a control 
being made more effective. 

One last word, Sir. with regard to 
the Five Year Plan. I think I will 
leave out the other part?, but say 
about the last appeal which the Fin 
ance Minister has made at the end of 
his speech, laying stress on efficient 
Administration and public co-opera 
tion. Efficient Administration can be 
based in my opinion, first and foremost 
on honesty, that is, lack of corruption. 
It should be ihe duty of the Govern 
ment as well as all Members of Parlia 
ment and also the public to expose 
mercilessly anywhere they rind peopls 
doing things in a under-hand way. I 
may here refer to the recommendation 
of the Rajadhvaksha Committee (the 
Income-tax Committee) where, at 
the end, he had recommended 1ha«, 
evaders of incime tax should be ex 
posed. Attempts are made to screen 
these culprits. People like these are 
not ostracised but instead Govern- 
ment choose to put them on important 
committees and such other work. 
One last word, Sir.. . .............  

MR. CHAIRMAN: Last word! Hew many 
times will you have the last word? 

DR. SHRIMATI SEETA PARMA 
NAND: Sir, I am the first speaker, 
and ........... I shall finish in a minute. 

MR. CHAIRMAN: Your time is over; we 
do rot show any kind of favouritism. 

DR. SHRIMATI SEETA PARMANAND: I 
was surprised at the speeches made by the 
Opposition. I should say that whatever their 
differences maybe 
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with the Government, in this gigantic 
experiment of the Five Year Plan where crores 
and crores have oeen spent, they should realise 
that the benefits of all these go to the common 
man. There is no use crying from the house-
tops that the Plan is not what it proclaims to 
be. In the words of the Gita I would like them 
to remember. 

 
With these words Sir, I sit down. MR. 

CHAIRMAN:  Now, Mr. Reddy. 

SHRI C. G. .TV REDDY: Sir. first it is our 
duty to examine the budget and try to find out 
what the Government's ideology, philosophy 
or its programme is during the earning year. 
The hon. thj Prime Minister himself has saved 
the Finance Minister a great deal of bother by 
making' a statement only a fev days ago which, 
perhaps, gives in more clear terms than what 
the hon. the Finance Minister would have 
achieved, what the programme is ;o wards a 
welfare state. I may refer to a speech which the 
hen. the Prime-Minister made, the head of the 
Government made, on the 16th when talking 
about the progress that the Government can 
achieve in the country and the manner in 
which we can proceed. He said some things 
which are not true and he came to conclusions 
which are entirely unwarranted, and if I may 
add, very very dangerous at -the present 
moment. Sir, he said, "It is not easy for a 
democratic country because it is difficult to 
ask people to suffer in the present." He went 
on also to say: "Hon. Members who know 
history know that they (U.S.A., Britain and 
other countries) built it on the extreme 
suffering of the working classes in that 
country". Now, Sir, all good historians know 
that this is not true. It is not on the sacrifice of 
the working classes that these countries came 
to be built, but it is the toil, tears and blood of 
the colonies that went up to build their huge 
capital machine. I am not bothered very much 
about this because the hon. the Prime   
Minister   gives      utterance     to 

impetuous information without under 
standing   the     implications    of     such 
statements.    But  he   went   on   saying 
Sir, that since here in this country we 
are having a free democracy, since the 
people   of   this   country   are   the. real 
rulers   of   this   country   and   since   90 
or 99 per cent,  of the  people would 
not    be    willing,    would    not    allow 
the     Government     to     deny     them 
what   they   think   is    rightly    theirs, 
therefore,      it      is      going      to      be 
difficult,  extremely difficult  for  us  to 
take the path towards progress.    Now, 
Sir, notions of this sort in this coun 
try,  I  am extremely sorry to  say,  to 
be made by the head of the Govern 
ment,  are extremely     dangerous.    He 
has   damned   democracy   as   a  culprit 
because in democracy we cannot hope 
to   achieve     anything    in    the    near 
future.     If   I  were     to  examine    the 
implications      of    this    statement,    it 
would only mean that those who want 
some relief today, who want to be re 
lieved from the miseries that they are 
passing   through   today,   have   to  take 
to another method to which also    he 
has made a  reference.    This  sort    of 
statement  might     have found  a  very 
good welcome from certain classes of 
people who do not believe    in demo 
cracy.    All that I would    suggest    is 
that  especially  the  head  of  the  Gov 
ernment  who,  obviously,  is  speaking 
on  behalf  of  the  Government,    when 
he puts out this policy and especially 
when a person of the stature of   our 
Prime  Minister who,  unfortunately,  I 
would say. commands a great deal of 
influence in an extremely large section 
of the country ..........  

AN HON. MEMBER: Why 'unfortunately'? 
SHRI C. G. K. REDDY: Yes. unfortunately; 

if he were the leader of. say, twenty people it 
would not have mattered, it would have been 
fortunate Sir, I am fully appreciative of the 
eternal quest of an incompetent and 
inefficient Government to find new and ever-
new excuses: I can quite appreciate the Prime 
Minister who has exhausted all his stores of 
excuses pounding upon the new excuse which 
he thinks will be so all-embracing that the 
Government mav not be found to 



 

[Shri C. G. K. Reddy.] 

be at fault.    He tries to shift the responsibility 
for the manner    in which we are going to 
achieve our end for a welfare State on to poor 
democracy. The responsibility lies    squarely    
and fully on shoulders which sit there, not on  
democracy.    And  I  would     again say that if 
it is possible—and it has been possible in so   
many   cases—the hon.  the Prime  Minister or 
even  the Finance Minister speaking on his  be-
half,    should    dispel    this    dangerous notion  
that  democracy  cannot  deliver the goods  and 
therefore    either    you have   to   wait   for   
another   hundred years  crouching  under  the  
good  freedom  which  is  being  dispensed  
today, or  you  will  have  to  take  to  another 
method.    So far as the people of this country 
are concerned, so far as the majority    of    the    
people    are    concerned,   I   can   say   this   
that   if  such a   choice   is   to   be   put   before   
them there    can    be    no    doubt    whatever 
that   those   who   do   not   know   what 
freedom is. can be and will be forced to take 
that dangerous method which will lead to 
disaster.    Now, Sir, it is naturally  allied   with   
what   the   Government is  going to do,  what  
it believes    in,   what   the   ideology   is   on 
which   it  bases   its     guidance   of  the 
economic progress of the country.    In the last 
Budget speech,  the hon.  Finance  Minister  
will  recall  that,  accusing  the  Government     
of pursuing    a confusing policy, I said, "If you 
want to  justify democracy,  if you  want to 
make  democracy fuller  and  brighter, if you 
want to make democracy have a meaning not 
only so far as freedom is concerned, but also so 
far as    the other   things   are   concerned  in   
which our people are vitally interested, then the  
entire    economic    philosophy    of this 
country must change."   I also suggested that the 
manner in which they seemed  to have  an  
absolute belief in what  I   may  call   
centralization,   even intensification of. 
centralized    industry was not the way along 
which to take the country,  because  that is  the  
way followed   both   by   the   capitalist   sys-   
[ tem   as   well  as  by    the     communist 
system.   In this there is absolutely no   i 
difference  between  the  two    different   I 

systems.     I  went  on  to  say that,    if you   
want   to   make   democracy   fuller and   
brighter,   and  also  out   of  necessity, if you 
have to see that the economic progress of this 
country is at    a particular rate, then we have no 
other alternative  than  to   believe  in  decen-
tralization, and what I suggested was a belief in 
the small unit machine, because in this country 
we have hardly any  capital,   but  we  have   
plenty    of that    wonderful    commodity,    
labour, which in the ultimate analysis  is the 
factor  which  produces  wealth  in  the world.    I 
well remember that, replying to the debate, the 
hon. Finance Minister said that he accepted it.    
He    accepts   this   position.   He   also   accepts 
the  contention  that   in  this    country, intensive 
labour methods are what are needed to put our 
country on the path towards  rapid   
industrialization.     During his reply I tried to 
interrupt him and  tell him  that  this  was  not  
what he  had   been   doing.     Whatever     that 
may be,  today in  the  Budget  speech we see in 
what manner he is going to-encourage  this  
particular,     philosophy in which he says he has 
some belief. Making allowance  for the vocal 
faith that the hon. Ministers are accustomed to  
give  expression  to  and  what  they actually 
practise, even then I find that the   allotment   
towards   the   development of the handloom 
industry and of small scale ■ industries,  the     
development of small scale industries especially, 
is such an insignificant portion of our Budget that 
I do not believe that they   intensely   believe   in   
this   philosophy.     They  probably  would  like  
to sustain   the   Prime   Minister's   statement  
and  come     forward    with    the excuse that so 
long as democracy    is sustained, so long as 
people want freedom, we cannot assure   you 
anything, and   during   the   next   100   years     
we shall go along at the pace at which we have  
done   so   far,   in  the  First   Five Year Plan, 
and in the next Five Year Plan which is to come 
hereafter.    It is time   that   this   Government   
gave   us and the country    a categorical    state-
ment as to what actually they believe in.    Do 
they believe that while assuring  the people the 
freedom that  they want  to  have,  they  can  
assure  them bread   as   well?     Or   would   
they   tell 
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the people, as the Prime Minister has hinted, 
that they can have freedom now and bread two 
centuries later? I want a categorical assurance. 
If they believe that democracy can deliver the 
goods—and it can. and it must, if democracy 
means what we think it is —if democracy is 
that rich thing which can assure all these 
things, it is necessary for the Government not 
only to say so, but also to follow a policy 
which would make this possible. 

After   having   said   this   much,    I come back 
to my favourite subject of trying to analyse the 
Budget as it is. I said last time that the 
proportion of direct   taxes   in   our   income     
account was   steadily   decreasing,   and   I   
said that this was not the way    in which you 
could assure    a welfare    State— where  the  
income  from  direct  taxes, especially from 
people who can afford them, was steadily 
decreasing and the income  derived  from     all    
shoulders, whether those shoulders     could    
bear the burden or not, was increasing,    f also 
said, if you are going towards a welfare State, 
you must give us proof that you  are;  and  one 
of the  proofs, I   believe,   and   I   hope  the  
hon.   Finance Minister will agree with me, is 
that expenses on social services must form   a   
large   percentage   of   our   expenditure.    On 
these two things, what do  we  find?    I  was  
not  able  to  get those figures from the present 
Budget, because our Budget, as has been com-
plained already, is presented in a manner which 
does not make it very easy at all to go through it 
and get at the facts   that   we   want.     When   
replying to this charge the hon. Finance Minister 
made a very naive statement that there   were   
so   few  people  who   could bear  direct    
taxation    that    it    must necessarily be low.   
Just because there are  only 600   or  700  
thousand  people who    may    possess    an    
income      of Rs. 20,000 or Rs.  30,000 or Rs. 
40,000 per month,  it is not possible for    us to 
make these people pay a large proportion of our 
revenue.   Now, there is a   fundamental   
difference      there.     tf there are only 10 
people in the whole country who have billions 
and billions of income, it is no justification    to 
say 2-3 C.S.D. 

ithat since there are only 10,   we cannot ask 
them to pay all that they can afford to pay. 

(MR. DEPUTY CHAIRMAN in the Chair.) 

Regarding the charge that the Government 
does not spend enough on social services—
what    was    the    reply? The reply was that it 
was very wrong to say that the Government did    
not spend so much money for social services.    
It was stated, there are States which     spend   a   
great  proportion    of their   Budget   on   social   
services   like education, health, etc. Now, 
taking the Union and the State Budgets 
together, you will find that direct taxes consti-
tute only 24 per cent, and if you take the 
expenditure that goes into education, health, 
medj&Jl services and other welfare services, 
you will find that the States  and the Union 
together spend only  10-6 per cent.  I  want  an 
explanation from the hon. Finance Minister, 
ingenuous as he is, as to how this fits in with 
the great ideal that has been put before us and 
that has been dangling   before   us   during   
the   last   few' years—as  to how we will be 
able to achieve  a  welfare  State    with    these 
figures. 

Sir, there was some talk that some sort of 
fairness and equity was going to come to us 
through the Estate Duty Bill. As hon. 
Members are aware, this is not the first time 
that the Estate Duty Bill was proposed to be 
introduced. When the poet said that death 
was a leveller, he must have thought of the 
estate duty also. But then the Finance 
Minister in his Budget speech seems to have 
dealt death to death itself, because he does 
not mention this Bill, which is before a select 
committee, of which he himself is the Chair-
man. Am I to understand from this that we 
are not going to have this Bill passed during 
th'is session and that it will be shelved, as it 
was shelved before? Or shall we have it 
during the next few months? Actually I 
believe that it should have been possible for 
the select committee to produce its report and 
finalise this Bill and introduce it in this 
session. That is another point I should like 
cleared. 



 

[Shri C. G. K. Reddy.] Then, Sir, there is one 
other thing that I should like to say so far as this 
Budget is concerned. I am aware that the hon. 
Finance Minister is more or less a status quo-ist. 
He does not believe in progress. He believes in 
economic stabilisation. But I believe economic 
stabilisation can take place in two ways—either 
by rigid control, and high taxation as a 
compulsory method of saving, or it can be in 
combination, with less control and lighter taxes, 
to encourage initiative, and what is called 
incentive. Now I have gone through not only 
the hon. Finance Minister's policies—the 
present Finance Minister's—but those of the 
other Finance Ministers before him also. I have 
not been able to find out which method they are 
following. It seems to me that in this question, 
as in every other question, they have not yet 
decided as to which method they are going to 
take up, whether they are going to have more 
rigid control and higher taxes—which is the So-
cialist method, which is the Welfare State 
method—or they are going to believe in the 
laissez faire, in the capitalist methods of lighter 
taxes and no control at all. 

Lastly, Sir, before I finish with the Budget 
itself, I would refer to what has been said so 
much about the public co-operation in the Five 
Year Plan. We have heard about it in season 
and out of season. We heard about it even this 
morning from the charming speaker who 
spoke before me. Now I want to know what 
this public co-operation is. During the 
discussion of the Five Year Plan, I said that so 
far as my Party is concerned, we believe in 
extending public co-operation where-ever it 
necessary and possible, and I also interrupted 
to say that the extent and the manner in which 
it would be possible, depends entirely on the 
Government. By the experience of the last 
three or four months I know that the 
Government talks about public co-operation, 
but seems to do without it all the time and 
does not need it at all. I know, Sir, that there is 
a Community Project in my State and it should 
only have been proper 

that those of us from whom co-operation is 
sought, should have been told: "A community 
project is coming into operation. What are 
your suggestions? Is there anything wrong in 
what we are doing? Is there a section of your 
people—of the people— who follow you or 
belong to your Party or who have faith in you, 
who can help us in this?" We have had 
nothing of it. All that I say is: Let us have no 
more talk of this public co-operation, no more 
of this asking for public cooperation when you 
really do not want it and when you have been 
doing without it and sometimes even spurning 
it, as I can quote • if only I had the time. 

Now, Sir, after having finished with the 
Budget, I come to what may    be called the 
foreign policy of this country.    It may not have 
been necessary during  this  time  to  take  some   
time to  discuss this policy,  but it appears to me 
that on the 16th the hon. Prime Minister  
seemed  to me    to have departed to  some 
extent in his foreign policy.   Now, Sir, before I 
do that,    I may remind the House    about    
what the hon. Prime    Minister    said    with 
considerable     vehemence     last     year about 
99-9 per cent, of the people behind his foreign 
policy.   I am extremely  grateful,   as   I   have   
already  said, that  he  conceded  0-1  per  cent,    
and since possibly according to him I represent 
only 0-1 per cent, of the -1 per cent. I would 
still say that there is a difference  of opinion.    
But so far  as this Third Force is concerned, it 
would appear to me that the third stage of the 
Third Force has arrived—the first stage of 
jeering, secondly the stage of noticing and 
thirdly the stage of ungracious    acceptance.    
Now,    Sir, the hon. Prime Minister said: "Let 
us not talk about Third Force, Third Bloc or 
Third Camp.    Let   us    have a    third Area."    
And  he  went  on   to  explain what it should 
be.    Sir, since the idea of this Third Force or 
Third Bloc has come from a particular    
gentleman.    I naturally will have to give his 
definition of what that Third Bloc is.    or that     
Third  Camp  is.    According  to him. the Third 
Force is a force of tbe people—irrespective    of 
the   Govern- 
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ment—towards a policy which has already 
been explained. The Third Bloc is a 
combination of Governments and the third 
camp is a combination of both. 

SHRI H. D. RAJAH (Madras): Camp 
followers. 

SHRI C. G. K. REDDY: And this has been 
made adequately clear and the hon. Prime 
Minister, when he says that he does not know 
what it means, he possibly means that he does 
not want to know what it means. However that 
may be, Sir, he said that of course there should 
be a Third Area of countries which believe in 
non-involvement with one bloc or the other, 
which believe in peace, which believe in pros-
perity, which believe in progress. Now, that 
more or less is the idea, so far as we are 
concerned. Sir, he went on, of course, to say: 
Let us not shout about it. Although the Prime 
Minister himself is a great shouter. let us not 
shout about it. I will not shout about it. Now. 
Sir, I will reply clearly and coolly how I differ 
from him. Sir, first of all, with regard to the 
Third Force, the main ingredient of it is that 
we should not be involved in any of the 
conflicts between the two blocs which are 
trying to link up all other countries, sucking 
them one after the other by pressure tactics. 
Secondly, the Third Bloc or the Third Force 
believes that those people who believe in this 
objective of peace and progress and non-
involvement, should give to themselves, join 
ideological economic and military security. 

Last time, the Prime Minister—of course 
laughingly—referred to many of the big 
countries, which are really small today. But I 
may refer, to a very recent Pact signed 
between three "Balkan countries in Europe. It 
is not such a stupid thing that they have done. 
It is a perfectly logical thing, a thing not as a 
matter of aggression, but to protect 
themselves, to Rive themselves joint defence, 
joint ideology and joint economy, if that was 
possible. Now, Sir. I have no quarrel ■with 
the hon. Prime Minister if he ■were to go 
about it and achieve this, 

as he says he wants to achieve. But 
as soon as he says "Let us not shout 
about it, let us make no attempts 
about it", I believe that the manner in 
which he is proceeding, will not take 
us any near this objective in which he 
himself says he believes. In Cairo, 
Sir, when the Foreign Minister of 
Pakistan went there recently, he pro 
posed at a meeting, that they should 
form an Islamic bloc based on Islam 
as the ideology for foreign policy. 
The Egyptian gentleman, who presid 
ed and who is also in the Government, 
has been bold enough to say that they 
shall not have that Islamic bloc, and 
that they were thinking of a different 
thing altogether where all countries, 
whether Islamic. Hindu or Buddhist or 
any other would come together and 
steer clear from these two giants who 
are taking the world towards war. 
Now. when such a country talks about 
it. I naturally think that other coun 
tries also are thinking tn the same 
terms. The only thing is that they 
are looking up to somebody—and pos 
sibly to us—for a lead and we would 
be failing in our duty if wb do not 
take the lead, not as a leader because 
this bloc does not recognise leadership, 
it only recognises fraternity, but as 
someone who can show the way, who 
can give all the moral force necessary 
to make this possible. Now, Sir. I hav« 
not got the experience, nor I am en 
joying the position of responsibility, 
which, it is said, is the qualification of 
a responsible person. But I can say 
that recently, Sir. I had the experi 
ence of some countries—sections of 
some countries, sections which are 
also in Government in some countries 
—coming to a Conference about two 
months ago ......... 

(Time bell rings.) 
Sir. I think I have five minutes more. 

MR. DEPUTY CHAIRMAN: Two 
minutes more. 

SHRI C. G. K. REDDY: As I said, a 
Conference, where the countries and others 
genuinely represented the people—and they 
were all looking forward   to   somebody     
who   could   say 
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[Shri C. G. K. Reddy.] something about it. 
Now. here the hon. Prime Minister says—
although others are talking about it—"I shall 
not do anything, let others take the initiative." 
We need not shout about it, we need not shout 
about it from house tops but let us take 
positive steps to see that this is built up and 
we will be able to save ourselves per-naps we 
can only try—and save the world also from 
disaster which seems to be approaching us 
every day. 

I shall finish so far this is concerned, and I 
do not intend to take one minute more than 
what has been allotted to me. 
4 P.M. 

One special complaint that I have against 
our Prime Minister who is also our Foi^gn 
Minister is that he allows our Ambassadors 
sometimes to queer the pitch. I do not want to 
give examples, as those who have been guilty 
still continue to be our representatives. Instead 
of following the policy set down here, they try 
to queer the pitch sometimes, and I cannot 
understand how our Foreign Minister can 
allow this thing at all. 

Secondly I also feel that in some of our 
Embassies our staff do not seem to be fitted to 
the task allotted to them. So far as our 
information and propaganda departments are 
concerned, in almost every Embassy with 
which I have had any relation or of which. I 
have any knowledge at all, I find that those 
who have been sent there are not able to 
project our policy and are not able to tell the 
country concerned what we think about and in 
this manner they are not doing much good to 
the country. After having said this much, if I 
have one minute more, I may just touch upon 
one thing. I do not know what I can do except 
to touch upon it. That is about the example of 
Yugoslavia. 

AN HON. MEMBER: It is not part of the 
Budget. 

SHRI C. G. K. REDDY: You are spending 
lots of money on your foreign 

policy. I was trying to give the example of 
Yugoslavia. Yugoslavia in the beginning 
when it broke with the Communist bloc 
followed a policy which I believe to be a 
healthy policy of abstention from conflicting 
issues, but slightly because she had no 
strength at all—nobody was behind her —she 
has changed that policy of abstention, of 
voting this side or that side on occasions, and 
eventually she seems to have dropped into the 
Mian-tic bloc. Now, I do not want that the 
countries which I believe can form a third 
bloc which the Prime Minister says he has 
accepted, should be sucked up in the same 
way, because if you take the case of Iran 
which is a fine example of how a country can 
keep-itself successfully away from the conflict 
instead of being sucked by either of the two 
mighty blocs, I can say this that if something 
does not happen soon toward it off, I am sure 
Iran will also go the way of all countries 
which are going into one camp or the other. 

SHRI GOVINDA REDDY (Mysore): 
Sir, the Budget for 1953-54 has been 
well received in the country. As Dr 
Seeta Paramanand was saying, busi 
ness circles, share and stock markets, 
chambers of commerce, public men 
and leaders in the country, all these 
people who can analyse the Budget 
and who can understand what Ad 
ministration mea«s. have received the 
Budget with appreciation. Even poli 
tical sections which are opposed to- 
the Party which I represent, have also 
received it well. Comments have come 
from newspapers appreciating the 
Budget, but some friends have not 
agreed to the whole Budget. They 
expressed........ 

SUM S. MAHANTY (Orissa): Only one 
Party. 

SHRI GOVINDA REDDY: All parties have 
seen the good points in the Budget, but I am 
very sorry to find that there is only one 
solitary exception to this. My hon. friend, Mr. 
C. G. K. Reddy, does not appreciate it; he has 
no good word to say about it. 

SHRI C. G. K. REDDY: You are there to 
say a good word about it. 
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SHRI GOVINDA REDDY: Unfortunately 

the hon. Member is a new entrant to a Party, a 
Party which has lost all moorings. 

SHRI C. G. K. REDDY: New entrant? 

SHRI GOVINDA REDDY: A party which 
has lost all moorings. Yesterday it was one 
thing, and one fine •day it entered into a 
contract with another Party, and now they are 
changing their course and trying to re-enter 
another Party. 

SHRI C. G. K. REDDY: So you are hoping 
! 

SHRI GOVINDA REDDY: I cannot find 
how our Party can gain anything by such an 
entrant as the hon. Member. Our Party has 
strength by itself. I was only saying that his 
Party has no moorings. It is but natural that a 
gentleman belonging to a Party which has no 
moorings, without any following in the 
country, without any policy of its own, without 
any programme of its own, should only con-
demn this Budget. The attitude of the hon. 
Member recalls to me a particular incident 
which I will quote. In the last general elections 
in my own district, there was one constituency 
in which things were taking a bad turn for us. 
There was a gentleman, a peasant, a leader of 
the community, a man of his word, a man of 
great reputation. He had complete backing in 
the constituency. I had to approach him as a 
last resort and said, "Look here, you seem to 
be supporting the other side. Well, please think 
what the Congress is." He told me in a very 
fine way what he thought of the Congress ' and 
what he thought the need of the country then 
was. He said, "Don't you hear all these ru-
mours. In the election propaganda all sorts of 
things are said. Please do not go by them. We, 
the peasantry, ere not fools. We have got a 
way of judging who men are, who is who. I am 
a farmer and I want my lands to be ploughed 
and I want my grains to grow. I want bullocks 
which serve me to draw the plough, which 
work for me.   I do not want bullocks which 

1 kick the plough and the man. We know which 
are the bulls that draw the plough and which 
are the bulls that kick both the plough and the 
plougher." 

AN HON. MEMBER: And graze in the 
field. 

SHRI GOVINDA REDDY: My hon. friend 
has reminded me of this incident. He is 
giving names to the Prime Minister of this 
country, whom the whole world 
acknowledges as a statesman of the highest 
order. 

SHRI C. G. K. REDDY: No name was 
called. 

SHRI GOVINDA REDDY: I say that his 
achievements deserve appreciation from all 
hon. Members. 

Sir, this is Budget which 1 would call 
shock-proof. This is a shock-absorber. Any 
amount of criticism which may come from 
the other side will be absorbed by it without 
losing a single point. We" were at the end of 
1951 and in the early part of 1952 enter-
taining fears for the future of the country and 
for the economy of the country. 

The stock-piling countries like U.S.A. 
Great Britain and Canada, which were 
imDorting raw materials on a large scale from 
this country, stopped all at once or decreased 
their imports from this country and therefore 
we had a set back and things in the country 
also were not portending well because of the 
natural calamities we had and because of 
several other things and so every one was 
expecting that the Finance Minister has no 
other go but to resort to direct taxation. I 
myself am not a bad deviner in these things—
I consider myself a good deviner—at least not 
as bad as the Paniwala Maha-raj. I was 
expecting that the Government will have to 
resort to some direct taxation and there was 
no other go, but my expectations have been 
belied and my apprehensions have been 
allayed by the Finance Minister. No direct 
taxation has been resorted to. People in 
business circles, leaders of industry and 
leaders of business were 
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expecting that some sort of direct taxation 
will have to be resorted to and it was often 
being discussed in the newspapers of the 
country that some sort of tax like salt tax 
would tee resorted to. When the circum-
stances that the country had to face warranted 
a direct taxation, we can imagine the 
ingenuity, the experience and the foresight of 
the Finance Minister not to have resorted to 
direct taxation. That I say is the greatest merit 
of the Budget and therefore I call it a shock-
proof Budget. 

During  1952  when  the  prices  *ose. 
we had them brought down to a level and we 
are glad to find that they have steadied down. 
The food situation which was going from bad 
to worse has eased a good deal and we had in-
flationary tendency and that pressure is now 
lightened. Balance of payments nas proved to 
be good. We have been able to contribute 
even to the dollar part a good deal. Our dollar 
position has improved. In the field of produc-
tion also there is improvement. Almost 
everything except tea—and there too it is not 
a case of production but due to other things—
has increased. In jute we had 978,000 tons 
which is 69,000 tons higher than in the 
previous year. In cotton textiles we had record 
production. 4600 million yards were produced 
which warranted the Government to decontrol 
the price and also almost to decontrol 
distribution. In steel also we had enhanced 
production i.e., 1-15 million tons and although 
that is far below the country's needs, it is still 
a good production for us. Coal and sugar 
touched new records. Cement we had 3 '5 
million tons, 3 lakh tons more than the 
production in the previous year; Only tea suff-
ered a set back because the tea which was 
being purchased by the British Market in bulk 
was stopped and tea, which is a very good 
dollar earning commodity for us. is having 
bad days V.ut there is no anxiety, as the Fin-
ance Minister says, for this industry because 
the position is now being consolidated. 

This is the picture that emerges out of 1952 
record of Administration. The revenue 
position is such that the Finance Minister 
could not help. We have to depend for our 
revenues on imports and exports, on income-
tax and excise mostly. The import duties and 
export duties together gave us 175 crores in 
the year 1952-53 and the budgeted figure for 
1953-54 is put at 170 crores —a little less 
than the figure for the last year. It could be 
seen from this that the revenue which we 
derived from customs forms nearly a little 
more than half or a little less than one-third of 
the total revenues of the country. 

HON. MEMBERS: Just other way. 
SHRI GOVINDA REDDY: I am sorry. 

I mean more than one-third and a 
little less than half. I am pointing this 
to show that the indication is that we 
have to depend for the balance of re 
sources for the country on our cus 
toms duties. The rest is income-tax 
150 crores and excise 80 crores both 
equally uncertain. For a country like 
ours which ha§ a Welfare State for its 
object, it would be desirable that the 
revenues are surer than they are. One 
could have wished that we had very 
sure sources of revenue. The revenue 
which we get by customs although we 
can be fairly sure, are not certain in 
asmuch as we have to depend upon 
foreign countries, upon the world mar 
ket for its revenue. This is a country 
which has been sucked to the last drop 
by a foreign rule and which is there 
fore in dire need of nation-building 
activities. We cannot therefore afford 
to reply upon uncertain revenues but 
we cannot also help relying upon these 
customs duties. These uncertain re 
venues have long a grip over us 
leaving Us no sense of security. It is 
just like a man who lives only in a 
hut because he does not know where 
he has to go next month or next year. 
Our position is this. The bulk of our 
revenue depends upon circumstances, 
upon items which are uncertain. 
Countries which can influence these re 
sources, which can either enhance or 
increase these sources, are not alto 
gether  friendly  to   India;   that  is   be- 
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cause they have their own interest to safeguard.   
The dollar position may become tight for us or 
may become easy just because the dollar control 
is    in the hands of U.S.A., and it will be just as  
that country likes.    Our     customs duty 
depends on    what England,    on what the 
U.S.A. and    what Canada— these 
manufacturing    countries—need. We may have 
increased    customs revenue <»£ we had bef"';e 
1951, and   our customs revenue may fall as we 
have been witnessing now, after    the stoppage 
of stockpiling by these countries. So it is 
dangerous    for us to depend completely on 
this.    While we cannot escape from this 
revenue and while we have to get as much as 
possible from this revenue, we have to see that 
we do not solely rely on that.   Because it forms 
a large part of our revenues, we cannot  give  it 
up.    We have to take these eanrnns as they 
come and then adjust our internal economy 
according to the revenues we can get by   cus-
toms.   Therefore this is an adjustment which 
can be brought about inside the country  and  
that can only relate    to expenditure.      Our     
production,     no doubt, is increasing.   But as 
we are not a   manufacturing  country,   we   
cannot hope to earn wealth by means of pro-
duction, by means of    industry.    And our 
agriculture has just now come to stand firmly on 
its feet.    Therefore we cannot expect 
agriculture to yield revenue to last for a welfare 
State.    It can do it only when the Five Year 
Plan is completed.    Only with the completion 
of the numerous projects that the Government 
have taken on hand can we hope to earn wealth 
by production in agriculture.    So. in industry 
we are low in production.   We cannot compete 
with the manufacturing countries.    In 
agriculture, we have still to wait for our 
production to increase and for our national 
wealth to grow.    In this state of affairs, when 
the State is committed to  several develooment 
activities,    we have  to  very  carefully     
balance  our Budget.    There is one thing which    
I would like to suggest to the hon. Finance 
Minister, and that is, there should be an all-out 
austerity move    in  the country.    The budget 
position as it is, is not bad.   It is not 
disheartening, but inasmuch as a large portion 
of it de- 

pends upon these uncertain revenues which in 
turn depend upon countries the friendship of 
which is not a guaranteed fact, we have, 
therefore, to see that We save as much as 
possible in what we spend and therefore. I say 
there should be an all-out austerity move and 
it is very necessary. 
There are. Sir. some    methods    by which 

Government could save money. One method to 
save money is by reducing  the  salaries of  high-
paid  officials.   This is of course a mooted ques-
I  tion and I am not propounding it   for the first 
time.   Nor do I say that it is I  easy.    But it 
should be aimed at.    In |  a welfare State the 
salaries of officials should, in my humble 
opinion, depend upon the subsistence level; they 
should not be  very  high when  compared to the 
subsistence level in the country.   I do not call it 
the standard of living, because in India we do 
not have one standard of life.    It differs so    
much from place to place and from man to man.    
Therefore    I do not use    that term which is in 
common use, but when I speak of subsistence 
level, I do not mean that the high salaries should 
be lowered  to  the  subsistence  level; but there 
should be some relationship, and there should 
not be so much difference between this level and 
the salaries of the officials.    I know  
Government itself  has this in mind and  as I 
have said it is a very difficult problem; but I 
think we can rely    upon the    high sense of 
patriotism of our officials and our officials will 
not be slow to Gome forth in order to help the 
country. 

The other step which I would suggest is to 
effect economy in our administrative 
expenditure. Our administrative structure has 
been the legacy of a foreign bureaucratic 
power and they had as many government 
servants and as many officials as they could 
employ, because they h&d nothing to care for 
the man in the street, for the average man. But 
we are now wedded to the ideal of a welfare 
State and therefore we cannot continue to 
carry on our shoulders this legacy. We have to 
shake it off. 7'his requires boldness. It 
requires courage aid that courage we must 
have if we are to take  a step  forward.    Some 
time    or 
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step will have to be taken and I would 
earnestly request the Government to take a 
decision in this matter as early as possible. 

Another matter which  I would  like to 
suggest to the hon. Finance Minister is   to   
stop   altogether   the   import     of luxury 
goods,  all     articles which    we do not 
absolutely need.    It is a very anomalous  
position  which  prevails   in the country, when 
we have various industries  going   on   in   
various   spheres and  at the same  time  foreign 
manufactures of high  quality    and of very -
low price are being allowed    without 
restriction.    Of     course,  there is    the import 
duty, I am not forgetting that fact.    But  the  
import     duty unfortunately has not been such 
as to make these foreign goods dearer to the 
consumers of this country.  I am glad the 
Finance Minister has now taken a step in  this 
Budget  and has enhanced  the import duties on  
these luxury goods, these foreign goods so as 
to make them fairly dear.    If our industries are    
to grow, we have to forgo the luxury of these 
things and then put a stop altogether  to  the 
import  of these things. I  am not unmindful  of 
the  fact  that there  are difficulties  in  the  
way,  because  Government  have  to  abide    
by the conditions of the Trade ar.'d Tariff 
Agreement. 

(Time bell rings.) 

Another two minutes, Sir, and I have done. 

But I am not fully aware of the conditions 
of this Trade and Tariff Agreement, and I 
suppose each member nation to that 
agreement has reserved to itself the right to 
take such steps as stopping of import of goods 
they do not need and such steps as would 
build up  its  economy. 

Well, I had other suggestions to make, but 
unfortunately there is not much time left. I 
would only say that we have to take some such 
radical steps if we want to put our economy 1 
on a Sound footing and that is to be 1 consistent 
with the creed that we have   | 

.   been  wedded  to.    Therefore  I  would 1   
request    the  Government    to  give    a 
thought to this. 

Within the two or three minutes that I think 
I have now at my disposal, 1 would refer to 
my own State. This State as the other Part B 
States entered into financial agreement with 
the Union Government and by virtue of that 
agreement we got allocations of revenues 
from the Union excise and from the income-
tax. The share of Mysore was fixed then on 
the prevailing income-tax rate in that State 
which was far lower than the rate that was 
prevailing in India. 
On  that basis. Sir,  the.net revenue gap was 

agreed to be filled up by the Centre if the State 
revenues fell below that gap.    I do not mean to 
say that there is a case within the terms of that 
agreement for my State to have    any enhanced   
allotment   because,   the  Finance Commission 
has given an enhanced  allotment  but,  I only    
plead    that there is an equitable case for 
Mysore and,  therefore,  Government may  con-
sider enhancing grants  to *his    State. Well, Sir, 
Mysore, as the hon. the Finance  Minister  
knows,  has  undertaken many development   
works   which   no other State in India has taken, 
including Part A States and when the country is 
committed to such development works, it would 
be in the fitness     of things that the    Central    
Government should not stick to the   ietter of   
the agreement, but should be generous and I 
only plead that    they be    generous. There is 
another    factor io    which    I would refer and 
then sit down.    That is, we are having   the    
Honnemaradu Power    Project.      This    
project    can supply    electricity    on a    very    
large scale.    Just now, I    forget   what    the 
capacity of that project is,  but, it    is such that 
the power produced by this Project  is  sufficient 
to distribute      to the whole of the South and to 
advance irrigation.      Therefore,  Sir,  I request 
that this  project  should not be    considered  as  
project  for  Mysore     State alone,      it      
should     be      considered as    a    project    for    
the    whole    of South    India    and    the    
Government should come forward to give a 
liberal contribution for the project.    It would 
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have been better if the project had been 
undertaken by the Centre not only in the 
interests of Mysore but of all the areas which 
are famine stricken, which are proverbially 
famine stricken. It would be a great boon and 
blessing to all those parts and I would draw 
the Finance Minister's attention to this aspect. 
SHRI B. GUPTA: (West Bengal): Mr. Deputy 

Chairman, based on a make-believe 
appreciation of the economic situation of our 
country, the Budget proposals run counter to 
the interests of the people. Sir, I am oware that 
the Tata Deferreds have registered a rise and 
there is some measure of buoyancy in the Stock 
Exchange, but, the hopes of the people—that 
section of the people who still look forward to 
the Congress Government—will have been 
shattered to the ground by these Budget 
proposals, Sir, instead of trying to face the 
reality of the situation, the hon. the Finance 
Minister has tried to regale us with a sort of 
fairy tale about the all round progress in the 
economic situation of the country. Sir, he may 
live in a world of his own, but we know, Sir, 
that what we see before us is a picture of all 
round decay and decline. Sir, vast areas of . 
famine in Rayalaseema, in Bombay, in 
Maharashtra, in Gujrat, in Karnataka, in 
Madhya Pradesh, in Bengal, are mere "pockets 
of scarcity" for our hon. the Finance Minister; 
but. if we turn to the hon. Ministers in the 
States, we would find the hon. Minister for 
Revenue in the State of Bombay saying that 
nearly 60 lakhs of people in his State had been 
now caught in the grip of famine. We would 
find, Sir, the hon. Finance Minister Mr. C. 
Subramaniam—of Madras telling us that 
famine is running havoc in the districts of 
Tamil Nad. He said, Sir, that there is a regular 
competition between the talukas of Tamil Nad 
as far as the famine is concerned. Similarly, we 
find Minister after Minister speaking and 
talking about the famine conditions in their 
respective States. All these have been lost to the 
view of our hon. the Finance Minister He may 
be in a chastened mood, but 

he should not lead himself to such a position 
where the grim reality of the situation, where 
famine and hunger, where that picture of utter 
misery and sorrow disappears from his view 
and goes out of his sight altogether. Sir, we 
have been told about many things but we 
know that famine and decay, famine and 
hunger, have become the order of the day. Sir, 
we have been told about a certain carry over 
of food stocks and that has been repeated time 
and again to prove, in the usual Congress 
way, how fine the food situation is; but, I 
would like to ask the hon. Minister to tell us 
as to how it is that side by side with these 
food stock? that have been stacked in your go-
downs, we find long queues of hunger and 
death. Do I gather then that you have built up 
the stocks by denying the people of their food, 
the food that should h,ave gone to save the 
hungry and the dying in the countryside? 
Therefore, the food stock in your possession 
does not in the least reflect an advance in the 
economic situation of the country; if anything, 
it demonstrates the measureless bankruptcy of 
your policy, the policy that you have been 
pursuing since your accession to power. 

Sir. then we find the hon. Minister saying 
that food prices are falling. He calls it 
recession; it may suit him to talk about falling 
prices in this manner to get a handle for 
deficit financing, but we know. Sir. that 
prices nave not in the least fallen. Sir. i.here 
n_,ay be variations but the prices continue to 
remain at 3 level completely outside the 
reach of the vast mass of our people. Go to 
any place, any village, any State, any District 
and judge for yourself whether prices have 
fallen and you will find that prices have not 
fallen. Figures have been produced, again in 
the usual Congress way, but, I would only 
refer the hon. Finance Minister to what has 
appeared in the Times of India of 23rd 
February I would not give him my figures. 
The gentlemen of bourgeoisie would be more 
amenable to listening to the other gentlemen 
of the bourgeoisie who run the Times of 
India. This is what they  say:    In March  
1952.    the 
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cost of living number was :>13; In December 
that year it was 346. Wholesale price index of 
food article has gone up from 342-V in March 
1952 to 346.2 in January 1953. Food compo-
nent of the index has gone up from 338 to 431 
in the same period. This is what .the Times of 
India, mouthpiece of thi^Jinance, tells. The 
hon. Minister may not listen to us, but, I think 
he would at least listen to his blood-brothers. 
So, Sir, I would not dilate upon  this  
particular  point. 

THE MINISTER FOR FINANCE (SHRI C. D. 
DESHMUKH): Does the hon. Member accept 
these figures? 

SHRI B. GUPTA: I have given these figures 
for your consideration. My figures are much 
more but, I think, the hon. the Finance 
Minister would not be in a mood to accept 
my figures because, after ail, he knows whom 
to love and whom not to love. 

During the last year, they have followed 
systematically and ruthlessly a policy of 
decontrol and derationing, as a result of which 
the number of people under statutory 
rationing has declined by 16 millions. Now, 
Sir, as you know, the whole of Madras has 
oeen put off rationing and important, cities in 
different parts of India have been put off 
rationing. That is to say, the responsibility of 
the Government for feeding 16 million people 
has been shirked during the last one year. 
Then, Sir, we find the modified rationing 
system has been withdrawn and fair price 
shops have been started. These fair price 
shops are an affront to the people, the people 
who are starving. These fair price shops may 
offer fair prices for those who live in palaces, 
for those who flourish on wealth, but these 
prices are untouchable as far as the people are 
concerned. How can the people buy food at 
Rs. 16, Rs. 17 or Rs. 18 per maund? We find 
that hardly had the Finance Minister spoken, 
when the price of wheat was raised in the fair 
price shops in a most unfair way in the State 
of U.P. That is what we get from them. 

Now, Sir, there are two reasons for it: one is 
that they want to slash food imports regardless 
of the production situation because, it has 
become necessary for the Commonwealth 
Leaders to sit together and then decide upon 
certain course of action for what tney call 
"improving their dollar position".. Now. that is 
why, irrespective of food production—food 
production as a matter of fact has declined—
they have decided upon cuts on food imports.. 
Then we find that it has also become necessary 
for them to spread this kind of yarns in this 
country with a view to justifying the shirking 
of responsibility for feeding the people. These-
are the two main reasons for which, they have 
embarked upon a policy of withdrawing 
rationing and of giving up their responsibility 
for feeding the people. 

Now. Sir, turn to the agricultural situation. 
We are told that the emphasis is on 
agriculture. You find, decline all through. 
There is absolute decline in production; 
production has fallen from 46-.16 million tons 
to 42-.1 million tons. Sir, there is decline in 
yield per acre also. In 1942-43, the yield per 
acre of wheat and rice was respectively 655 
lbs. and 746 lbs; in 1951-52, it was 556 lbs. in 
the case of wheat and 632 lbs. in the case of 
rice. Now, Sir, we find that the uncultivated 
fallow land has increased from 89:625 million 
acres to 98-364 million acres and, if you take 
into account the current fallow, you will find 
that the increase is much higher because cur-
rent fallow is also there without being, 
properly used. At the same time, you find that 
the concentration of land is taking place in the 
hands of the rich landlords and those people 
who-flourish in hoarding and other kinds of 
profiteering transactions. Such is the-situation, 
and in this situation the most outstanding 
event of all is the fact that we have got a huge 
deficit: we have to import 3 million tons of 
food grains from abroad. This is our food 
position. Now do not tell us that the food 
position has improved. You: may have plenty 
of food with you; you may be  having enough;  
your    homes 
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may be flowing with milk and honey. There are 
the people who are starving and dying for want of 
food and the famine has overtaken them already 
and vast areas in this country are afflicted with 
famine. That is the landscape that you must nave 
before your eyes. 

Sir, much    has    been    said   of the industrial 
progress.   I would only like to mention that the 
hon. the Minister must realise that in  the  rural 
areas, no less than 5   crores of   people   are 
fully unemployed.    For   the   semi-employed   
people,   the   figure   should  be much higher.      
Now. let me take the industry of which we have 
been told so much.    I do not go into the stories 
of increase in certain industries.   This increase 
means nothing; after all,    in the majority of    
industries    there    is decline. In the journal, as I 
have mentioned the other day, 34 industries have 
been mentioned, out of which 16 have showed 
decline, two    remain steady— and  one   of   the   
steady   ones   is  the Machine Tool Industry 
which is vital. So, let us not take it as 'all-
advance' in industry.     Eighty five per cent, of 
our industries are consumer goods industries and 
they are passing through a terrible     crisis—
crisis       in     sales —market. This is what U.S. 
News and World Report says:    "There is ample 
supply of everything  in the    country but 
customers."      Sir, at present the country is 
passing through a   serious crisis  in the  sales   
market,  -nd  any prudent businessman will take 
note of it now. 

Sir, I do not want to go   into    the question 
of jute and sugar.   Sugar has started to show a 
decline.   In the jute industry the  production  
was  kept  up at "one time with a view to 
feeding the American war machine.   I know 
that at the dictation of   the    Indian    Jute   i 
Mills Association the Government    of India 
have been compelled to reduce the export duty 
on jute from Rs.  175 to Rs. 80 per ton.    I 
may refer to the statement that the present    
Chairman of  the  Indian Jute Mills    
Association made in Calcutta.    He said that 
they 

expected some very drastic cut in the 

export duty   This is in the speech   of the 
President of the Indian Jute Mills Association. 
Let me come to cement. There the purchases are 
being expanded.   Mr. Somani expected that 
cement purchases by the Government    would 
amount to 15 million tons.    Since the plan is now 
expanded.  I suppose Mr.. Somani's 
expectations will also have been expanded. 
Instead of 15 million, he will look    forward   to 
20    or    25 million tons of cement being 
purchased by the authorities.     Let   not   the 
Finance Minister try to feed as    with this picture 
of the economic life      of the country.    In the 
matter of cementr the Associated Cement 
Companies are almost   the   monopolists    find 
nearly three-fourths of their output are sold to the 
Government.    Therefore, let us not   go   into 
this   story   of   India's advance on the industrial 
front.     The-hon. the Finance Minister is a man 
of finance—and of big finance    at    that. If you 
look at the capital issues there you will find in 
1948 it was   Rs. 125-7 crores.   In 1951, it was 
Rs. 598 craves. For the first six months of 1952 it 
is Rs. 21-4 crores; and if the investment was 
maintained at that rate, it would be Rs. 42-8 
crores that year.   After al! if the situation is so 
full of rosy promises, how is it that your 
investment is declining?    These are the figures I 
get from the notes of the    Controller of Capital 
Issues.   If you will look to-industrial 
employment, and if you take 1950 as the base 
year at 100, in    1951 you have 97.7,  in  1952 
you have 97. How is it that industrial employment 
is steadily registering a decline if you are having 
such industrial advance all along  the path? 
Therefore,  all    that you have told us is a mis-
representation of   the   truth,    and   claims    are 
tailored to suit the political purpose of the party in 
power.   If you look at the figures of 
unemployment you will find 38   lakhs   of 
workers had been retrenched.    Middle-class 
unemployment    for the current year is of the 
order      of 12,64,928.   At the 19th Annual 
Session of the Industrial Employers' Organisation. 
Shri S. P. Jain said, "Among the skilled and    the 
unskilled,    educated and the uneducated, 
unemployment is rampant."   We now find that 
you are telling us a different story. 
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Cost of living, I have already referred to 
here. As regards Public Health, this is a 
feature by which a country's progress may be 
judged.    It is    often by the health of the 
society    that      a country's progress is 
measured.    Now, look at the death rate in 
India; it   is 16'5 per    thousand:    infant    
mortality under one year 20;5; live births 
maternal   mortality   20   per   thousand   
incidence of malaria—7i crores of people are  
affected  and  55   lakhs  die  every year.      
Tuberculosis takes a toll of    5 lakhs human 
lives every year. We have got only one 
doctor where there should be seven, and one 
nurse where there should be 150.     Now. 
that is the position. 

In this background of mass    suffering, we 
find also that this    economic exploitation    of    
India by    imperialist powers   is   intensified.   
In   1948   there were 24 British managing 
agency concerns controlling 444 companies    
with a huge capital investment.    The available 
figures    show    that    their    rupee capital 
comes to about Rs. 64 crores 17 lakhs, and 
sterling capital to 40 crores 25    lakhs.  ■  Now      
that    stranglenold remains.    On top of it the 
Americans are coming in.    They    are making    
a merry  feast  in  our country.    Now,    I 
would only refer to this journal, commerce, 
which shows the foreign investment which has 
taken place since 1948. You will find that since  
1948 foreign investment has totalled Rs. 
35,17,00,000 out     of     which     British     
investment accounts   for   Rs. 30 70    crores    
and American investment    for    Rs.   19'20 
crores.    I am  referring to private investment 
only.    I am not dealing with loans   and   other   
things.    Now,   "The Eastern Economist"    
Annual    Number put the dividends of 
American investments at 19- 2 per cent. This is 
heavy exploitation  of the  Indian people.      I 
need not repeat the old story of British 
exploitation.      We   find    all   kinds of things 
taking place. Take the projects. Experts are 
coming, and you have got the old story of the    
British    experts carrying on plunder of our 
resources. Shri M. Visveswaraya has said that 
we .do not require any foreign experts to 

construct our dams. And what is the position? 
At Bhakra alone we have got 41 experts. 33 of 
whom know nothing. And they are taking no 
less than Rs. 22 lakhs every year. If you take 
into account the other projects you will find 
that huge sums of money are being carted 
away from India in the garb of experts. If you 
are so much after experts, why not have a 
Deputy Minister of American experts so that 
we can know something more about these 
experts ! This "expert" business has Decome 
an atrocious drain on the country. We possess 
talent. &nd we can create our experts provided 
the Government gives us the opportunity and 
keeps these people, these interlopers, at arm's 
length, so that we can prosper. 

Now.  the Finance  Minister  has also 
mentioned the deficit in the    balance of 
payments,  etc.    I would  only    add that during 
his regime, up to  1951-52. he has already 
accumulated a deficit of Rs. 462 crores.    And 
now we get      a deficit of Rs. 74 crores in the 
first half of   1952.  ana  more    will    
accumulate. The hon.  Minister has tried to    
show that it would be less.    Assuming that it is 
less, even    then,    we    get Rs. 46 crores in 
deficit.    That is the    extent of    the    increase 
in    the    balance    of deficit.    Now. how    has 
it    increased? Through exploitation    of    the    
Indian people.    You find that the prices      of 
industrial raw materials have fallen by 27 \8 per 
cent, whereas prices of semimanufactured      and        
manufactured articles have    fallen    respectively    
by only 7 per cent, and 8 per cent. We sent last 
year 8 million lbs. more of    tea, and we got Rs. 
6 crores less.    Of jute manufactures, we sent 
396,000 tons as compared    to    426.000    tons    
in      the previous year, but we got only Rs. 78 
crores instead of the Rs.    150    crores that we 
got in the previous year.    The decline in the    
price    value of    these goods  has  been  far  out 
of proportion to the decline in the    quantity.    
Compared to  the    export    of    15    million 
yards  of  handloom  products   in      the previous 
year, last, year we    exported 23 million yards; 
but we got Rs. 7 lakhs less     for    these    
handloom     products 
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which we sent abroad. The same is 
the position with regard to other 
things      also. This      shows      the 
systematic exploitation of the poverty-stricken 
masses, agricultural masses of India. That 
story could be told at greater length if I had 
the t>me. 

As against that, we have got ctrtain imports. 
But machinery imports have declined by Rs. 5 
crores. That has to be noted. 

Therefore. Sir, let us not talk i;bout this 
deficit. You have turned our credit balance in 
respect of our trade with the United Kingdom 
into a deficit. The credit was Rs. 19 cores, and 
now we get a deficit cf Es. 27 crores. With 
regard to the United States, the deficit has 
increased from Rs. 33 crores to Rs. 76 crores. 

Here is the deficit in the balance of payments, 
and now we get deficit financing. The overall 
Budget deficit is Rs. 140 crores. By deficit 
financing the Finance Minister wants to pump 
new money into the market and cause 
inflationary pressure. But you must see how 
they have done it. Take the revenue side. They 
have put the Pakistan money, Rs. 18 crores, into 
the revenue side, whereas it should go to the 
capital side. They have cut the food subsidy 
altogether. If the j Pakistan money had been 
placed on the capital side and the food subsidy 
had not been cut, we weuld have got a net 
deficit, on the revenue side, of the order of Rs. 
39'4 crores. Now, this kmd of manipulation will 
not bluff anybody. The bluff will be so easily 
called that our hon. Finance Minister, intelligent 
as he is, should understand that this kind of 
business does not pass these days. People have 
become a little more intelligent than he 
imagines them to be. If you cut, like food 
subsidy other necessary items, you can of 
course reduce the deficit to a greater extent. But 
it will not go down. We know that the Budget 
continues to be a deficit Budget. 

Again, you find that revenue expectations 
have been pitched at a high level.    We know 
that the Union excise 

duty from cotton and sugar would not 
materialise at the level at which it has been 
placed in the next year's Budget. 

Now, about taxation, it has already been 
referred to, and I will only refer to one point in 
this connection. Direct taxation has been their 
concern. They have  reduced  direct taxation.      
They have    reduced    income-tax    systemati-
cally  and  increased  indirect    taxation on the 
people.    If I follow this    book "Report on 
Currency and Finance", in 1949-50 the 
proportion  of  direct taxation  to the total tax 
revenue    was 45 per cent.    In 1952 it was 38 
per cent, of the total tax revenue.    In the pie-
sent Budget it is 35-7 per cent, of the total tax  
revenue.      According to    us it is much less,  
but I have    followed the Government's 
calculation.    This is the    position.      Tax    
revenue?      Yes, from the people.    But to 
give relief to their friends the rich    profiteers    
and financiers.      That is their old    policy. In  
1948-49 they reduced the    business profits 
tax,    the    super-tax    and    the corporation    
tax.      In    1949-50      they abolished the 
capital    gains    tax    and further reduced the 
super-tax. In 1950-51  they  abolished the 
business profits tax  and  reduced  the  
corporation  tax. They also gave  certain 
concessions  to income-tax payers in the 
incorne-gioup above Rs.  10,000, especially to 
income groups above Rs.  15,000. 

(Time bell rings.) 

I have some time left, Sir. 

MR. DEPUTY CHAIRMAN: Three 
minutes. 

SHRI B. GUPTA: More, according to my 
watch, Sir.    I will finish soon. 

They have given some relief by raising the 
minimum income level for purposes of 
income-tax. I have calculated the benefit. The 
benefit of that will be derived by '0002 per 
cent. It is a nominal benefit that will be 
derived. But that would be more than offset 
by the other taxes—by the increase in the 
postal charges, by the increase  in the tax on 
betel-nut.      If 
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the taxes that have been imposed by the 
States, you will see that this concession is 
more than offset by the additional -taxation. I 
think the middle class -which is a cultured 
section of the people and is not deficit in 
regard to -their intelligence would soon call 
the ■bluff. They will realise that they are not 
going to get any benefit from the 
Government's proposal. 

Now, we get this deficit financing. "Rs. 110 
crores have to be found that way. We know 
that money will be pumped into the market 
and the inflationary pressure' will increase. 
Budgets surpluses are envisaged to finance the 
Plan. Instead of that, we see the Government 
running headlong for deficit finance, and in 
one year we find them resorting to the deficit 
financing of the order of Rs. 110 crores. The 
Plan envisaged an annual deficit financing to 
the tune of Rs. 60 crores ■only. 

Now. take defence expenditure. It lias gone 
up to Rs. 216 crores. We say, cut it down. We 
certainly want ■our defences to be efficient. 
We certainly want the security of our -country 
to be safeguarded. But for that we do not want 
this sort of thing. We want a vigorous policy 
based on peace and freedom. We want our 
soldiers to live well and fight for an ideal—the 
ideal of freedom and of peace. We want them 
to defend freedom and peace. Therefore, do 
not liave Shrimati Vijayalakshmi Pandit who 
has swallowed -Book, line, and sinker the 
American lie that the Peoples Democracies are 
satellites, in the United Nations Organisation. 
Do not have her there to make such pro-
vocative statements. Why should she be sent 
to such high councils if you at .all care for 
your protestations of peace? 

MR. DEPUTY CHAIRMAN: The hon. 
Member should not mention names. No  
personal  attacks. 

SHRI B. GUPTA: It is not a personal attack.    
She is a political person    ynd 

an official. If you like, I will leave Mrs. 
Vijayalakshmi Pandit alone with her 
American friends. 

5 P.M. 
Now, defence materials are being 

imported from foreign countries. You 
are importing things that could be 
produced in this country. 1,900 workers 
in Ichapore Ordnance Factory have 
been declared 'surplus' and thiS. plants 
in Cossipore Geen & Shell Factory are 
lying idle. I have got materials which 
I can place before you. You are sup 
porting the Anglo-American freeboot 
ers who believe in bloodshed, in 
plunder and conquest of other terri 
tories. You are purchasing huge 
quantities from the U.K. and also 
from U.S.A. You are endangering the 
security of our country by divulging 
secrets to the imperialists. They know 
our capacity to defend ourselves. How 
are we going to defend our country 
with the imperialist powers whose job 
is to kill people in Malaya and other 
countries and who know everything 
that we possess in our defence equip 
ments? Therefore, stop that rubbish, 
stop that nonsense; break away from 
the imperialist powers and sit with 
your own people, Only then will you 
know how to develop this defence 
organisation. Now, you are giving 
nine crores of rupees as sterling pen 
sions to the British officials. Already 
you have given 47 crores. Another 9 
crores are being given this year. .Be 
sides you are giving them another Rs. 
5 crores on account of the Railways. 
That is how you are carrying on these 
affairs. And the Princes have not been 
neglected either. They have been given 
5.40 crores as against the refugees 
who have been given only 11 crores. 
Princes have been given an average of 
1 lakh of rupees per head whereas 
refugees have been given only Rs. 12 
per head. Therefore, Sir, I would tell 
you ................. 

MR. DEPUTY CHAIRMAN: Time is up. 
SHRI B. GUPTA: These are very important 

things, Sir. 
MR. DEPUTY CHAIRMAN: You have 

exceeded your time limit. 
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SHRI P. SUNDARAYYA (Madras): I want 

to make one submission, Sir. 
MR. DEPUTY CHAIRMAN: He ■wanted 

one minute. He has taken ■three minutes. 

SHRI P. SUNDARAYYA: That is 
true. I do not say that you have not 
£iven us a fair opportunity................  

MR. DEPUTY CHAIRMAN: Today every 
speaker is being given 30 minutes. You will 
be depriving other speakers if you want more 
time. That Is not fair. 

SHRI H. D. RAJAH: Is it for tomorrow also 
or only for today that every speaker will be 
given half an hour to speak? 

MR. DEPUTY CHAIRMAN: The 
Chairman has fixed 30 minutes for each 
speaker tor today. 

SHRI H. D. RAJAH: Will it be five minutes 
tomorrow? 

MR. DEPUTY CHAIRMAN: I do not know 
that. 

SHRI B. GUPTA: I would make one 
submission, Sir. I would just ask the 
Government to get more money by taxing 
profits and the accumulations of the British 
profiteers and monopolists at the top. Stop 
payments to the Princes and utilise this money 
for developmental pur^ses. Tax the zamindars. 
Give unemployment assistance to our 
unemployed and stop retrenchment. Restore 
food subsidies and increase them, protect 
national interests at all costs, cut ?nilitary ex-
penditure. Cut sterling pensions. Develop 
trade with the countries of the Peoples' 
Democracies and with the Soviet Union, 
provide more funds for education and health 
and lastly, disband this Taxation Enquiry 
Committee. We have no faith in it. We cannot 
have faith in a Committee of which the 
President is Dr. John Matthai, the choicest 
man of the big business; cancel that body, 
form another committee for taxation investi-
gation purposes in consultation with all 
opposition parties. 

I have been very short and these are my 
concrete suggestions. Let not the hon. 
Minister get up and merely say. That he has 
"Fundamental differences". You don't need 
even to change the Constitution. This is 
within your power if you are so minded. All 
this can easily be done here and now without 
bringing about any revolution. 

SHRI T. R. DEOGIRIKAR (Bombay): Mr. 
Deputy Chairman, I am glad to get an 
opportunity of speaking in a calm atmosohere 
after the storm has subsided. Sir, in my 
opinion, this is a Welfare Budget paving the 
v/ay for a Welfare State. The other day, when 
I was listening to the speech of the hon. 
Finance Minister on Budget in the other 
House, I was asking myself whether it was a 
speech of figures or whether what was being 
delivered was a figure of speech. 
Predominantly, it was a speech of figures. 
And I congratulate the Finance Minister for 
having cut a good figure on the battlefield of 
Budget. There are certain good figures in the 
Budget. Sir, the individual taxation limit, 
which has been raised from Rs. 3,600 to Rs. 
4,200, will be welcomed by the people, pro-
vided this limit is not increased with a v&jw 
to exempt taxation on the salaries of M.Ps. 
which are likely to be fixed at Rs. 350. 

Then there was another point in the 
Budget. The proposed amendment in 
the incometax act for stimulating 
private funds to        charities. 
Perhaps some of us may not like the increase 
in the fees of packets, parcels, registered and 
insured articles. Some of us would not like the 
increase in the import duty on betel-nuts. 
Anyway, the Budget, barring such few 
exceptions, will be welcomed by the majority 
of the people in the country. The poor people 
will thank the Government for not imposing 
more taxes on kerosene, matches and post-
cards and the rich people will thank the 
Government for intending to raise the tempo 
of expenditure. 

The Budget shows that we have reached a 
stage of stabilisation in our 
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Budget from ' now onwards must be viewed in 
the j light of planning. We are entertaining high 
hopes about the success of the Planning. No 
doubt, we have neither the centralised power, 
nor immeasurable money resources, nor do we 
find the overflowing public enthusiasm to 
achieve phenomenal successes. Our 
achievements are, therefore, bound to be 
circumscribed by our environments and by our 
traditions. We do not want to sacrifice our 
democracy. We do not want to sacrifice ] our 
economic independence nor do we want to 
conscript labour for the success of the Plan. Our 
progress will j be slow and will be limited. After 
all, what are we trying to aim at in the near 
future? We want to make our country self-
sufficient as regards food. Crores of rupees are 
being sent out every year. This is bleeding the 
country white. No Budget will be fully 
discussed unless food has got a prior 
consideration in it. We are told that we have to 
make up our deficit of 70 lakh tons of food. 
Personally, I do not think our food deficit is so 
much, after reading the report of the Nation- ' al 
Samples Survey Committee in the ! press. 
According to that report, our production is 25 
per cent, more. May I ask whether the Food 
Ministry has taken that report into consideration 
before estimating the imports for the next year? 
Oftentimes we are told by responsible 
Gevernment authorities that our country was 
deficit in food for decades aad that we were 
importing lakhs and lakhs of tons from times 
immemorial. In order to verify these I 
statements and satisfy my own curiosity, I 
searched the records and these are my 
findings'.— 

Prior to 1923-24, our average exports 
food were Rs. 46 crores. 

In 1923-24, our exports were Rs. 51 
crores, and our imports were Rs. 
43,90,000. 

In 1924-25, our exports were Rs. 65 
crores    and    our    imports 

were Rs.   10,41,000. 

In 1925-26, our exports were Rs. 48 
crores and our imports were Rs. 
65,77,000. 

In 1926-27, our exports were Rs. 39 
crores and our imports were 91 
lakhs. 

In 1927-28, our exports were Rs. 42 
crores and our imports were Rs. 2 
crores. 

In 1930-31, our exports were Rs. 29 
crores and our imports were Rs. 2 
crores. 

In 1931-32, our exports were Rs. 20 
crores and our imports were Rs. 1 
crore. 

In 1932-33, our exports were Rs. 11 
crores and our imports were Rs. 70 
lakhs. 

In 1933-34, our exports were Rs 11 
crores and our imports were Rs. 83 
lakhs. 

In 1934-35, our exports were Rs. 11 
crores and our imports were Rs. 2 
crores 66 lakhs. 

In 1935-36, our exports were Rs. 3 
crores and our imports were Rs. 14 
crores. 

In 1936-37, our exports    were Rs. 
6 crores    and    our    imports 
were Rs. %) crores. 

In 1937-38, our exports were Rs.. 9 
crores 48 lakhs and our imports 
were Rs. 12 crores. 

In 1938-39,  our exports were Rs. 
7 crores    74    lakhs and    our 
imports were Rs. 13 crores 76 
lakhs. 

In 1939-40, our exports were Rs. 5 
crores and our imports were Rs. 21 
crores. 

In 1940-41, our exports were Rs. 5 
crores and our imports were Rs. 14 
crores. 
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In 1941-42, our exports were Rs. 10 

crores and our imports were Rs. 15 
crores. 

In 1942-43, our exports were Rs. 6 
crores and our imports were Rs. 30 
lakhs. 

In 1943-44, our exports were Rs. 2 
crores and our imports were Rs. 1 
crore 47 lakhs. 

Since 1946 we had no exports and 
our import figures are ............... 

SHRI M. S. RAN AW AT (Rajasthan): 
Does  it include Burma? 

SHRI T. R. DEOGIRIKAR: In 1946, our 
imports were Rs. 76 crores; in 1947, Rs. 93 
crores; in 1948, Rs. 129 crores; in 1949, Rs. 
144 crores; in 1950, Rs. 80 crores and in 
1951, Rs. 216 crores. 

So, our import and export position falls into 
four distinct periods; prior to 1930 our net 
exports were Rs. 40 crores, on an average. 
From 1930-35, our net exports were more lhan 
Rs. 13 crores. From 1935 to 1944, our net 
imports were round about Rs. 5 crores. Since 
1946 up to 1331 our net imports were Rs. 123 
^roris on an average. Sir. before drawing any 
conclusions from the figures I have quoted, let 
me assure the House that I have taken six 
factors into consideration: the separation of 
Burma, the division of India, the exchange of 
population, diversion of land from food to 
cotton and jute, devaluation of the Indian 
rupee and the growth of our population. In 
undivided India, we were just able to balance 
our exports and imports. In the year 1946, 
food production in the present India was 4 
crores and 19 lakh tons, and the production of 
food in the now Pakistan was 1 crore and 36 
lakh tons. That means that the production of 
undivided India was 5 crores and 35 lakh tons. 
After partition, India began to import food to a 
value of Rs. 123 crores on an average. 
Naturally, one is tempted to ask if the imports 
into India were justified, what was lost by us 
must have been gained by Pakistan, because 
before the Partition we were    just    able to    
balance    our 
2-3 CSD 

exports and imports. In the year 1948 
Pakistan said that Pakistan's food surplus 
would be to the extent of 3 lakhs 33 thousand 
tons only. Thif surplus Pakistan could never 
show. The export figures of Pakistan are as 
follows:— 

 
Pakistan is becoming deficit in food now in 
spite of the fact that she has completed 15 
irrigation schemes in East Bengal with a total 
investment of Rs. 24 crores and an anticipated 
yield of 20 lakh tons. Unfortunately Pakistan 
could never make up that yield. From the 
above, it seems that Pakistan did not gain 
much in spite of the partition, in spite of the 
fact that, she got more lands, more irrigation, 
and less population. India, on the other hand, 
could not have lost so much as to be 
compelled to import food grain worth Rs. 123 
crores, on an average, every year. Taking all 
factors into consideration, I personally think 
that our huge imports fire un-explainable. Let 
us at least have the satisfaction of saying that 
we produced more, imported more and 
consumed more. Rs. 750 crores were sent 
abroad because of our inefficient 
administrative machinery and lack of 
competence on the part of the State 
Governments to pool all their resources 
together. Unless our machinery improves, this 
chronic habit of importing food will not stop. 
The Planning Commission is against all talk 
of decontrol. Do they think that what is 
happening in the country today on the food 
front is a controlled economy? In the absence 
of accurate data, in the asbence of strict 
enforcement of controls, it is futile to talk 
about a controlled economy as can be amply 
proved by our unwarranted food imports. Let 
good be virtually a Centrally administered 
subject; if you want to relieve distress among 
the people, to save crores of rupees, But I do 
not think it is possible. Our nation has got 28 
administrative units, divided  into  three  parts,  
differing    in 
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size,  in  resources,  in  leadership,  etc., 
and 1 do not think that such a nation 
can be a well-knit,    organised and   a 
sound       nation. Some States 

are advancing fast, others are just emerging 
from their feudalism and some are not showing 
any signs of advancement at all. I would like to 
draw the attention of the Government -to the 
state of affairs in certain States. Take 
education for instance. In Tra-vancore-Cochin 
the percentage of primary education among 
children of school-going age is 99 per cent. In 
Bombay it is 64, in Rajasthan and Pepsu it is 
10-6 and in Madhya Bharat and Madhya 
Pradesh it is round about 20 and in U. P. it is 
34. While Travan-core-Cochin stands first in 
education it is almost last in industrial develop-
ment. She spends 1-4 per cent, on industries 
whereas Madhya Pradesh spends only '7 per 
cent, on industries. Madras has the honour of 
standing first as it spends 7-2 per cent, on the 
same. Then take the per capita expenditure. In 
some States per capita expenditure on police is 
more than on education. Punjab spends 1-5 on 
education and 21 on police. West Bengal 
spends 1'4 on education and -23 on police. 
Bihar, Hyderabad and Pepsu come in the same 
category and U. P. spends an equal amount on 
Police and Education. The revenue colleC'-
tions in the different States show a marked 
difference. In Hyderabad the income from 
State excise is 36 7 per cent, and in Pepsu it is 
32-4 per cent, whereas in Bombay and Madras 
where there is prohibition it is 1 -6 per cent, 
and .8 per cent, respectively. Not only in 
revenue and expenditure but in the 
consumption of food also there is difference. 
Whereas in Travancore-Cochin an individual is 
allowed to consume If maunds per year, in 
Madhya Pradesh the proportion is 5J maunds. 
Taking the budgetary position of all the States, 
out of the 16 States. 11 States show deficit for 
the year 1952-53 and 5 were just able to 
balance their budgets. I don't want to draw any 
unpleasant conclusions from these statistics. I 
only say that this does not portend well. Every 
year we have a Chief   Ministers'    
Conference.   Would 

it be an encroachment upon their autonomous 
rights if we gave them directions   that   in   
certain     vital   subjects they must have 
uniform progress? Our Constitution has amply    
provided for the development of flssiparous 
tendencies  among the States.    In  all proba-
bility,  the parties differing    from the Party   at   
the   Centre   will   have   government in the 
States and then there is bound to heedless 
struggle between the  States  ana the  Centre.    
In  order to avoid that eventuality, would it not 
be better if from now on we establish healthy  
conventions   which   will  have the same force 
as that of law?    I personally think  a  time  has 
come when we must reorganise States on the 
basis of national security, on the    basis of 
economic  self-sufficiency, on the basis of 
cultural affinity and on    linguistic 
homogeneity.    The sooner we do away with 
Part C States, the better.    Some of the B States 
must be amalgamated in Part A States and 
there should be no  distinction  between     one  
Part  of States  and  the other.    I     don't mind 
their number because we want to decentralise 
power.    So. if instead of 28 States, some one 
said we should have 82  States. I will not 
object, though I object on other grounds but the 
time has come when we will have to consider 
the reorganisation  of all States. New  States 
must be    formed on the basis   I  have  stated.    
If  the   unils  of our structure are not strong the 
nation will not be strong.    The    very demo-
cracy which we are trying to build up will be 
crushed under its own weight if we don't give 
attention to these problems.    The economic 
condition of our country  is   far   from     
satisfactory  as everybody  knows.    The    
capital    that we have invested  in the Private  
and Public Sectors of industry is only 2,700 
crores of rupees.  Let us add Rs. 1,000 crores 
more as mentioned bv the Planning 
Commission which is invested in 
miscellaneous    industries.    So    altogether 
our total investment of India in industries is    
Rs. 3,700 crores out    of which 850 crores are 
invested in Railways.   In U. K. they have an 
investment of Rs. 2,100 crores for Railways 
alone and in U. S. A. the investment of Rs. 
1,2000 crores in the same. Our revenue 
collections from the    States as 
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well as the Centre in 1952-53 was B.S. 810 
crores. Looking to these figures, if some one 
says that ours is a Capitalist State, I beg to 
differ from him. What he says is fantastic and 
unreal. Ours is a poor country and it is a 
typical country. We have got under-developed 
industries and overdeveloped industries, 
under-employ-ment and over-employment, 
somewhere we find efficient Administration 
and at some other place it is inefficient Ad-
ministration. Sir. I think poverty is not a crime 
and it is not a curse. No nation in the world is 
born rich. Nations are made rich by sacrifice, 
sufferings and efforts. India has no ambition 
to have blood-stained riches. We are aiming at 
a Welfare State and Mahatma Gandhi has 
shown us the wav for that Welfare State and 
that is the Sarvodaya way. Are we going to go 
along that path or not? 

SHRI.M. S. RAN A WAT: Not the present 
Congress regime 

SHRI T. R. DEOGIRIKAR: That is a 
Question for us to decide. Let us go along that 
path, and have more respect for human values 
than for wealth. That way lies our salvation. I 
have nothing more to say. I welcome the 
Budget and as I said, it is a Welfare Budget 
and I congratulate the Minister for it. 

PROF. G. RANGA (Madras): Mr. Deputy 
Chairman, I am glad that my hon. friend Mr. 
Deogirikar has avowed his faith and that of 
many of his friends in the Sarvodaya ideals of 
Mahatmaji. One friend here&ts interrupted 
him by saying that the real complaint is not 
that we don't agree with the ideal of 
Sarvodaya but that the people who are in 
charge of the Government today don't seem to 
be very keen on implementing those ideals. 
That is my complaint also. I do not wishtojsay 
that this Budget does not trfli &*&-homage at 
all to this ideal. Indeed it is difficult to find 
out what is it that this Budget does not try to 
support. I have absolutely no doubt of that. 
You may take any service or any group of 
people, any demand or need, you will find 
some entry in these Demands that are made in 
the list. But the real difficulty is that the 
provision 

that is made for the welfare of the rural 
people, of the agriculturists, to the landless 
peasant, to the peasant proprietors, the cottage 
industries workers and those who are 
employed in small-scale industries, is so 
meagre when compared to what is sought to 
be done and what is being done irj the States 
as well as at the Centre for the other people 
who do not number more than 30 per cent, on 
the outside. So far as the other 70 per cent, of 
the people go, Mahatma Gandhiji's intention 
was, his behest to us all was that we should 
ask these 30 per cent, who are in the towns 
and on the peripheries to be patient for some 
time, with some or many of their, 
inconveniences in order to enable us, our 
States as well as the Union Government, to 
place the maximum possible portion of their 
resources at the disposal of these rural people 
in order that they may rise as fast as, as 
rapidly as and as quickly as possible to at least 
the level— miserably low as it is—of our 
urban people. Most unfortunately for us, Sir, I 
find that because of the anxiety of our 
Government and because of the impatience 
expressed in every possible manner by friends 
like Mr. Gupta who had spoken so very 
vehemently and with so much vituperation, 
because of their impatience for rapid develop-
ment of the economic conditions of these 
people in the towns, the Government seems to 
be carried away in their direction and is 
anxious to spare more of its resources, more 
for the welfare and the uplift and the benefit 
of the towns than for the villages. That is the 
gravamen of my charge. Take any one of 
these important things for which we 
haveycramouring all this time. We have asked 
for an agricultural finance corporation. The 
Minister for Agriculture had to be reminded 
that sometime ago a responsible Minister of 
the Government had given us the assuran~ ce 
that early steps would be taken to implement 
that demand. We have asked for the 
stabilisation of agricultural prices. We were 
told that on the other hand, there is the 
demand for reducing these prices of 
agricultural products, especially of food grains 
and so on. But when we asked the Gov-
ernment to calculate the cost of culti- 
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vation and see whether after all the prices that 
are being paid today are remunerative and 
economical, and are capable of assuring a 
decent standard of living for our peasant 
proprietors and for our argicultural workers, 
Government had no answer at all. There was a 
report by Mr. V. T. Krishna-machari's 
Committee suggesting ways and means as to 
how an agricultural finance corporation could 
be established and how the stabilisation of 
agricultural prices could be achieved and the 
standard of living of our rural masses could be 
raised. This was done years agoivQaen the 
British were here, and yet till now the 
Government are not prepared to take any 
action at all. Take for instance the plight of the 
producers of jute, cotton and sugarcane itself. 
Everybody admits that they are all suffering. 
The tea growers, the tea producers are also 
suffering. My hon. friends have already laid 
considerable stress on the sufferings of the tea 
planters, of the tea workers or rather the tea 
garden workers. I sympathise with their 
sufferings; but at the same time I wonder why 
they did not lay and they do not lay as much 
stress on the sufferings of the producers of 
jute, of cotton and of sugarcane, and even of 
food grain producers. Now, these people need 
protection. There must be stabilisation of 
agricultural prices for these people and yet, so 
far, very little is sought to be done. At long 
last the Government have come forward and 
said that they are providing more than Hs. 20 
lakhs for the development of better statistics in 
this country and they are giving this subsidy to 
the Agricultural Economic Society. 1 am glad 
they are doing it. It is a good beginning, but it 
started so late. Anyway, better late than never. 
But it is very necessary. Sir. that they should 
proceed with their enquiry into agricultural 
wages too. In one place they say they are 
giving up this enquiry. In other place they say 
that they place some funds- at the disposal of 
bodies concerned with it. But what they are 
doing is not enough. They have taken too  long 
a time with  the result  that 

though we provided only three years time for 
the State Governments to implement the 
Agricultural Minimum Wages Act, it is now 
more than five years and yet agricultural 
wages are not fixed in many of the States in 
our country. And indeed, agricultur-ral wages 
in our States it is very difficult to fix, much 
more difficult to enforce them, unless and 
until Government is willing also to fix the 
minimum prices for agricultural products. To 
that end they have got to agree to the principle 
of stabilisation of agricultural prices, and take 
the necessary measures. But they have not 
taken any steps in this direction. 

Then there is the question of the time sense 
and the question of the money sense also. My 
complaint with the Government is that they 
take up a number of good things. There is 
nothing wrong with their minds. They are as 
anxious for the welfare of the people as any of 
us on this side. I have no quarrel with them' on 
that. But my quarrel is that they do not seem to 
attach as much importance to the time that is 
passing, slipping under our feet, as it were. 
From time to time, as we put our questions and 
they give their answers the impression is borne 
on us that in eyes of the Government years do 
not seem to matter at all, and months, of 
course, do not exist. That is the real difficulty. 
Take for instance this iron and steel plant. Six 
years back I remember to have supported 
along with the other Members, this project in 
the Standing Finance Committee, for the 
investigation of this particular question. We 
agreed that certain committees, certain com-
missions of experts should be set up in order 
to contact the manufacturers and get the plans 
made. Yet. even today the Minister in charge 
gives us an unsatisfactory reply, that they have 
appointed another commission to go and   
study  this  matter. 

Then there is the question of the. money 
sense. If anybody, Sir, were to study these 
Demands for Grants very carefully, he would 
be struck by this peculiar position. There are, I 
think, hundreds and hundreds of en- 
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tries and items here about a few 
thousands of rupees, as if this Govern 
ment was very keen about the moneys 
of our country. But at the same time 
when they give us a few crores of 
rupees under this project or that, one 
small project, they say, of nearly 
Us. 2 crores cost, there is not much 
of detail there, no information. I 
could quote many instances like that to show 
that money sense also is lacking with 
Government. I want the Government to look 
into this very carefully indeed. 

We are glad Government is starting these 
various community projects. But are we to be 
satisfied with what are being supplied to us? 
We want more of them. I said so last year 
when the Budget was introduced and yet, 
there is no progress at all. My hon. friends on 
this side do not seem to be taken on so many 
of these community projects, because of their 
aversion to any inspiration from America, or 
their aversion for foreign experts. But I do not 
hold with them on that. I want more and more 
of these community nn in mnny nf thfif—
community projects. But at the same time, Sir, 
we want to come to grips with the poverty in 
our country. Our friend, Shri Bhupesh Gupta, 
painted the darkest possible picture in the 
thickest possible colours of the sufferings of 
our people. 

Is that a new thing to us? Are not the 
Members of this House aware of this? Is it not 
a fact that even when I was within the 
Congress and we were all fighting against the 
British, we used to talk like that? We were all 
conscious of the sufferings of the people and 
it is from that level always that we have got to 
improve. Therefore, it is no good for my hon. 
friend to fling in our face a thing with which 
we are seized, about which we are duly 
conscious. But, what we ought to do is to 
develop, in order to fight this famine, an All 
India Famine Insurance Trust. There used to 
be an All India Famine Trust in those pre-
Montford days, before 1919. It came to be 
abolished afterwards. Now, this Government 
has provided one crore of rupees for the 
scarcity areas.   Last 

year it had to spend Rs. 6 crores. Let me warn 
the Government now that one crores of rupees 
would not make any impression at all. We 
need easily Rs. 10 crores—Rs. 5 crores 
should be set apart as a sort of permanent 
fund and the other Rs. 5 crores should be 
placed at the disposal of the States concerned 
wherever this extreme scarcity comes to get a 
stranglehold on our masses. We have to re-
institute this All India Famine Insurance Fund 
along with it, we have to take urgent steps to 
organise cattle insurance as well as crop 
insurance. It is true that in some countries 
they are trying to develop bombs with which 
to fight Indra or Varuna or whatever it is. and 
clouds to bring down rain. I do not know how 
long it will take for us to control the seasons 
but, in the same way, we need this famine 
trust and the sooner the Government takes 
some steps the better it would be. Sir, we can, 
to some extent, control the seasons. The 
Rajasthan desert is spreading even right up to 
Delhi. I went the other day to Jullundur and 
Hoshiarpur and I was shown sand dunes there 
growing year after year swelling up in 
thousands and thousands of acres of land and 
that is why I welcomed that very progressive 
measure indeed initiated by my friend, Mr. 
Munshi, and that was Vanamahotsav. But, it 
is the Government that has got to take to it 
very enthusiastically; it is no good 
manufacturing merely statistics saying that so 
-many trees have been planted; they have got 
to take the necessary steps in order to see that 
these plantations are properly protected and 
developed; they have also to take care to see 
that such trees are planted— not the 
decorative things—but such trees are planted 
that are sure to yield either fuel or plenty of 
green manure or plenty of fruit or all the three 
put together so that they would enrich  our  
rural  economy. 

Then, Sir, it is necessary that we should 
give every possible assistance to river valley 
projects. I have already dealt with on several 
previous occasions and, therefore, I do not 
wish to take much time over it,   but, it is 
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indeed  good  that  Government  is  prepared to 
place more than Rs. 3J crores —I think—at the 
disposal of the Da-moder Valley Project   but, 
it   is   not enough,—and I would have liked 
them to have gone much more further and 
placed another Rs. 20 or Rs  30 crores at the 
disposal of these River Valley Projects.    The 
country is     crying for more and more water 
through   tube-wells,   through   River   valley   
Projects. Only the other day I    put a question 
about the Narbada Valley Project and I    was     
told     that     this    concerns the     Bombay 
Government.     I     had the honour of 
discussing this with the Chief Minister of 
Bombay and he told me that his hands were too 
full   and that he did not have sufficient money, 
and, therefore, he would not   be able to take up 
this project.   Similar projects there are in the 
South     and  in other  parts   of   India,   in  
Assam,  the most  backward  and  the most     
undeveloped    state in   our    country.     All 
these will have to be developed. How are you 
going to develop unless you are.  from the     
Centre,     prepared  to place plenty of funds at 
their disposal? You cannot have it both ways.     
You must either tax your people    or you must 
borrow  from your own     people and borrow 
from abroad or tax your people in an invisible   
manner.     The invisible manner  in  which     
my  hon. friend Mr. Deshmukh wishes to tax, I 
am not prepared to appreciate.    This. Sir, is 
for one reason.   I   can   assure the House that 
if there is anyone competent to produce notes 
from the Nasik Press  and push  them into 
circulation and get something out of it, if 
anyone has had any experience at all, no one. 
Sir. has had     that    experience    to a greater 
extent    than Mr.     Deshmukh when he was 
the Governor of the Re.-serve Bank of India 
when the British Government was here,    when 
he was able to play the second fiddle or what-
ever  it  is   to   Sir   Jeremy  Raisman. 
Therefore, if I am  to entrust to   any Finance 
Minister, when I am obliged to depend upon 
this deficit financing, certainly   I   would   
entrust   myself   to him: but. I am not in favour 
of it for the  simple  reason  that  this  thing  is 

going to be raised in an indiscriminate 
manner and it is going to be regressive 
on       the masses themselves, 
because       inflation as       always, 
works      hardest      on    the    ordinary man 
and the rich people escape from most of its 
incidence.   Therefore. I am not in favour of it.    
If I am    not in favour of it,     then, I must be     
bold enough to    suggest   the     alternative. 
The  alternative  is  to     tax     the  rich people.    
Well now, my    hon.    friend does not want to 
go that way.      Indeed, it has been the process 
in these days  of independent India.    I do not 
blame them to some extent    because the goose 
that lays   the   golden    egg began to grumble 
of severe pains and we did not know.   That    
goose    was hiding  everything   and   it      
begun   to play such that it would not lay any 
egg at  all and  all the eggs were inside.   We  
thought we could  get hold of it by the neck and 
take them   out. It hoards these eggs below the 
earth. That is why we do not seem to be in a 
position to tackle these    gentlemen and if we 
are not able to tackle these gentlemen  there  are  
other     ways  to tackle them; one is by 
inducing them to come out into the open with 
their own riches.   That seems to be the line my 
hon.  friend,  the Finance Minister is anxious to 
follow.   I do not know whether he would 
succeed; I can only wish  him  good luck but,  I     
wish to warn  him that these    gentlemen  are 
too elusive  and, therefore, it is quite possible  
that  he may not  be  able  to succeed with the 
result that, even with the present taxation  that  
he has  got at present, he is not able to collect 
all the assessments that the Income    Tax 
people are levying on these rich people and, 
under these circumstances, what sort  of 
response  is  he going     to  get when he goes 
into the market?      All these people, for the last 
6 or 7 years, have  been  having  a  stranglehold   
on our Finance Minister here as well as in  the 
Provinces by refusing to subscribe to our public 
debts.      I would like my hon.     friend,     the     
Finance Minister, to examine the     manner in 
which these  gentlemen have  behaved and, in 
view of their behaviour,    see whether his 
partiality or his anxiety to-please them is really 
justified and well 
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placed. Then, Sir, we have necessarily to 
borrow from outside and our friends do not 
want to borrow from outside, our Communist 
friends. There, I am happy. Under other 
circumstances, when the British were here, I 
would certainly have been unhappy. Now, we 
are free and I am not happy to go and borrow 
from others, but, I have no other go and, 
therefore. I am prepared to go and borrow and, 
when I borrow. I would rather have the present 
Prime Minister at the head of our Government 
than any other individual for the matter of that 
because the borrower generally, as Mr. Bhanj 
Deo once had said, is obliged to bow on his 
knees. Fortunately some times, there are some 
borrowers whose sense of self-respect, moral 
integrity and whose policy is so great or are so 
great that even though you may be a borrower 
you may be in a position to serve your own 
purpose without at the same time losing your 
own national self-resDect. Such is the person 
today whom we see in the Prime Minister. It is 
for that reason I am not able to agree with my 
hon. friend Mr. C. G. K. Reddy. There was a 
time when I was not prepared to agree with the 
foreign policy of the Prime Minister, our own 
Prime Minister. Those were the days not when 
I had come out of the Congress but, when I 
remained within the Congress, when I 
remained at the citadel of its own organisation, 
at the top of its own organisation. Of course 
that was the advantage- in that organisation as 
was exenv plified by our friend, Mr. 
Deogirikar today. There is that much of demo-
cracy; there is no use denying. I was a Member 
of the Working Committee and I did not agree 
with the foreign policy which was then being 
pursued by the Prime Minister. I do agree with 
him today, as I had said earlier, in regard to his 
foreign policy because he has been able to 
deliver the goods in these two or three 
respects: Here is the Korean Resolution. On 
the whole, it is a triumph for our foreign 
policy. Then, here are these advantages that we 
are able to get, the T.C.A.. the food loan which 
is being turned to our own advantage in a 
double edged manner: It comes to help 

us feed our people and by the proceeds of it 
we are again able to finance our own 
developmental programmes. Therefore, I 
appreciate that and, thirdly, Sir, there is the 
Point Four Programme. My hon. friend is so 
very annoyed that there are many of these 
experts in this country. Well. I would also 
wish a time would come when it would not be 
necessary for us to have any of these experts 
at all. A certain instance had also come to my 
own notice which displeased me most. There 
was the case where we had the biggest 
possible expert in our country. He was Chief 
Engineer somewhere. 

He pocketed his own pride and then applied 
for the post; he was selected by the Federal 
Public Service Commission and afterwards he 
was selected by the Government. At that stage 
one of these foreign consultants was anxious 
that if he were to carry on his work, there 
should be a Chief Engineer in whom he can 
have confidence; and most unfortunately that 
man was^jjrepared to have confidence in the 
Indian Chief Engineer who was selected by 
the Federal Public Service Commission. The 
Government had to yield. This is the kind of 
thing we resent very much. I ■ do not think 
that my hon. friends on the opposite side will 
make use of this instance simply to draw any 
inference. 

SHRI P. SUNDARAYYA: Most of the 
foreign experts are of this type. 

PROF. G. RANG A: This one is a horrid and 
painful example. I do not know whether what 
my friend says is true. I want this to be 
examined. 1 had already asked the Prime 
Minister, at Question Time, to go into this 
matter carefully. However, we ctT.-not do 
without foreign experts. China today is not 
able to carry on her development projects 
without the help of Russian experts; Russia 
herself was not able to develop her own 
projects— carry on her First Five Year 
Plan— without foreign experts. What is the 
position of the South-East Asian countries? 
They are helped by Russian experts. We are 
not afraid of Russians. We are ready to invite 
these people also. Therefore, I say that *ny 
hon. friends have no objection to foreign 
experts as such; only they must 
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(laughter.) I have no objection; I am not 
afraid of this red colour; I want the red colour, 
the Union Jack and the Star & Stripes and also 
our three-colour National Emblem. But these 
experts that are helping us today nave come to 
subserve our needs; they come here, place 
crores and crores of rupees at our disposal and 
then serve us. They have put as much as Rs. 
25 crores. I am sure that if all hindrances are 
removed, if the Government and the country 
were to stand witness on behalf of the masses, 
and if we do not condemn the Government for 
this and that, this is the only way in which we 
can develop our country. 

MR.    DEPUTY    CHAIRMAN:     Five 
minutes more. 

PROF. G. RANGA: No, Sir. at least 
ten minutes. Before I come to an 
other aspect of the Budget I shall say 
that there are after all a few good 
features in this Budget. My friend 
Mr. Bhupesh Gupta was anxious to 
condemn the Taxation Enquiry Com 
mittee. I am not prepared to condemn 
it. I want that Committee because I 
am most anxious that the present lop 
sided incidence working against the 
rural masses has got to be set right 
It was sometime back. during the 
World War I, that a Taxation Enquiry 
Committee was established. It made 
some useful recommendations. I want 
this Taxation Enquiry Committee to 
come into existence and begin its 
work as soon as possible. I do not 
agree with my hon. friend that Dr. 
John Matthai is not a suitable 
person for this. Dr. 
Matthai may be serving the Tatas today but 
he was our Former Finance Minister here. I 
am here to bear witness to the fact that he 
Droved to be very good custodian of our 
interests here.    (Hear, hear.) 

There is one more thing about him. There 
was a time when the Ottawa Pact came up for 
discussion in the former Legislative 
Assembly. Though he was then the Director-
General of Commercial Intelligence and 
Statistics. that  man  had  the  courage to  
oppose 

the Government and support the national 
cause. Such a man with an objective mind is 
being appointed as Chairman of this 
Committee. 

Then, Sir, I welcome this provision for the 
handloom industry and small-scale industry. 
So far as the hand-loom industry is 
concerned. I wish to warn the Government 
that if they were, to be satisfied only with the 
provision of Rs. 2 crores for this year and Rs. 
6 crores for the coming year and think that 
they have done everything for the handloom 
weavers they will be mistaken. There are 
more than 1 crore of people employed in the 
hand-loom weaving industry; the industry that 
employs the largest number of workers—
second only to agriculture. This industry 
needs all the protection ana very much more. 
I hope very soon the Government will be 
passing a legislation to  protect  the industry. 

I am glad also that Government made some 
provision for Gow-Sam-vardhan—that is, 
protection of our cattle wealth in our country. 
They have made provision in all desirable 
directions but everything is so very meagre 
and insufficient. To the agriculturist, the cow 
and the bullock is the biggest asset after his 
land and these will have to be developed and 
protected in every possible manner and what 
the Government is doing is not at all enough 
in that direction. 

So far as unemployment is concerned, my 
hon. friend Shri Bhupesh Gupta was 
astonished that so far there was no full 
employment on land. In rural India there are 
something like 50 -million workers 
unemployed. I am glad they have realised it. 

SHRI P. SUNDARAYYA: We have 
realised  that long before you .................  

PROF. G. RANGA: Sir, he is saying that he 
realised this long before I was born ! This is 
the gentleman at whose political birth I had to 
be the midwife! (Laughter.) Therefore, Sir, 
unemployment has got to be driven out of this 
country. Employment can^-not be created in 
such a manner in which our friend would like 
to have it. Employment can only^ensured if 
you give protection to cottage    industries, 
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employment can be developed by our co-
operating with the Government, through the 
development of our national as well as our 
community projects. 

Lastly, I wish to answer one or two points on 
behalf of the Finance Minister and may be on 
behalf of the Prime .Minister as well as the 
Government. What they all want is national 
cooperation in their endeavour. The 
opposition are also prepared to give their co-
operation, but on what terms? You want to 
form your own party government here, take 
charge of these things and control all the 
country's interests. As it is, you are having all 
the help from some of the Communist-
controlled countries; but you will co-operate 
to a limit and thereafter you can eliminate the 
whole lot of us. What is your conception? If     
your     conception       is 

PM" that, apart from the Communists, all 
other people who believe in democracy should 
join your party and become self-respecting 
persons, and you are capable of maintaining 
internal discipline, harmony and comradeship 
and all the rest of it, you may succeed. But if 
you cannot make a genuine effort—I feel you 
cannot, I am afraid—then what is necessary is 
this, that just as in England during the war, 
when there was that great emergency facing 
the British people, they formed a national 
Government, a coalition Government, 
similarly, for God's sake be self-respecting 
towards yourselves and towards our people 
and invite all the democratic parties in this 
country tc co-operation—to honourable co-
operation, to self-respecting co-operation—not 
only into your Bharat Se--vak Samaj, but into 
your Government, and see to it that our 
Governments become not merely one-party 
Governments but real democratic Govern-
■ments in this country, Governments which 
would be able to go to the people and present 
to them a united frjgnits against these friends 
who are "the votaries of totalitarianism, and 
see to it that the Plan succeeds, and, what is 
more, that this Plan is achieved, not at the end 
of five years, but 

at the end of four years, as Soviet Russia did, 
and even before the fifth year, a second Five 
Year Plan is inaugurated. 

SHRI C. G. K. REDDY:    I    am sure Prof. 
Ranga  did not  speak for us. 

SHKI AKHTAR HUSAIN (Uttar Pradesh): Sir. 
I rise to support the Budget that has been 
presented and wnich is now before this House 
for general discussion.    One of the aspects of 
the Budget on which I would like to address 
you is the development of agriculture.    It  is  
a  source  of     gratification to us who come 
from the villages to realise  that agriculture    
has been given priority both in the Five Year 
Plan as well as in this Budget.      We greatly 
appreciate the efforts that are being made by 
the     Government     to improve   the   
agricultural      conditions prevailing in the 
country, to    add to our   agricultural     
prosperity,   and   to take all appropriate steps 
which would lead to greater yield and greater 
productivity  of  the  soil.      We  find  that the 
yield per  acre  in  our  country in most  of  the  
States  which  are  highly developed in  
agriculture is very poor as  compared with  the 
yield  in  other countries, and it seems that we 
should now give top priority to removing de-
fects, and to adding to the yield      of our 
fields by improved processes without any 
further delay.    I greatly appreciate the efforts 
that    have    been made  in  supplying  
tractors.     and   in opening  up  new  areas.      
The  House would be interested to know   that 
in my own State of    Uttar    Pradesh no less  
than  23  lakh  acres  have  during this short 
period    of five years   been brought under 
cultivation: this area of virgin soil has been 
brought under the plough.    The result of this 
has    been that round about  16 lakh tons of 
additional food grains have been produced.    
Apart from    the    advantage that this greater 
yield of food grains    has in  dispensing  with   
the     necessity  of importing this quantity of 
food grains from foreign countries, the great 
additional  advantage  is that     this  food grain 
will sell  very much cheaper in our country, 
and it is something which is permanent; we 
have a larger yield 



1493 Budget {General), 1953-54—  [COUNCIL]        General Discussion       1494 
[Shri Akhtar Husain.] which  will  provide 

our     people  with means of subsistence. 

When in this short space of time the State 
of Uttar Pradesh has brought this large area 
under cultivation, why could not similar areas 
lying in other States be similarly brought 
under cultivation so as to add to the producti-
vity of the soil and to add to the amount of 
food grains grown in our own country? It 
appears that proper efforts are not being made 
in other places, and it' is necessary that the 
Government should take adequate steps to see 
that culturable land lying unutilised in other 
States is not allowed to so waste while we are 
importing large quantities of food grains from 
outside. It appears, Sir, that '*» certain places 
they are still using methods of agriculture and 
using ploughs and other implements which 
were quite uptodate and modern about 2,fl00 
years ago. They seem to have such a strong 
disinclination to take to modern methods of 
cultivation that they would simply allow the 
land to lie uncultivated rather than have it 
cultivated by tractors. If steps similar to those 
taken in U. P. are taken in other parts of the 
country, there is absolutely no reason why the 
agricultural production of the other States 
should not increase proportionately to the area 
of culturable land lying in those States. 

It appears that apart from supplying money 
and the other methods contemplated by the 
Grow More Food Campaign, Government is 
not taking into consideration the desirability 
of settling expert agriculturists from other 
States in those regions where such people can 
be of great help. For instance, there are certain 
agriculturists from the State of Punjab, 
unfortunate people who have had to leave 
their homes and their fields on account of 
circumstances beyond their control. In their 
own respective home States, many of them 
had turned barren land into rich fields. Now, 
people with that kind of experience, if they are 
sent to those areas where the local people are 
not sufficiently energetic or     enterprising 

or adventurous,—such people, whern 
transferred to those areas, would most 
likely transform the barren soil of 
those new places where they are 
settled and convert them into green, 
smiling fields, as they did in the State 
which they had left behind them. Out 
of the Rs. 27 odd crores that have been 
provided under the Grow-More-Food 
Campaign, Government would be 
well advised in either diverting part. 
of it or providing some additional sum 
for settling such people in those areas 
where the soil is rich but is not being 
cultivated for lack of local talent. I 
therefore hope that every effort that 
can possibly be made for the purpose 
of improving the agricultural pro 
ductivity of the soil will be made and 
will meet with the support, help and 
concurrence of all sections of the- 
House. It is commonplace to say that 
food is the primary need of man. And 
if in our large country, with large 
areas, we have not yet started growing 
sufficient quantities        of       food 
for      our      own needs,      efforts 
made for other production and in other 
activities are not proper, when we know that 
by the same effort we can make our vast areas 
yield the required amount of grain for our in-
creasing population. 

Then. Sir, this leads me to the question—
after the requisite amount of food grains has 
been raised from the soil, which I hope in due 
course of time would be raised and will make 
the country set-sufficient in food grains —as 
to what other crops should be grown which 
would really help in adding to the wealth of 
the country. Now, Sir, if the manufacturers 
and the industrialists start manufacturing ar-
ticles for which the raw material is provided 
by our own country, then there will be no 
difficulty in adding to the real wealth of the 
people. I wish to make this clear by giving an 
example, Sir. If our industrialists start 
manufacturing cloth from the cotton grown in 
our own country, then there would definitely 
be development of our country's resources and 
lead to an addition to the wealth of our own 
country, whereas if our industrialists start 
manufacturing superfine cloth by 
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importing cotton from abroad and 
machinery from abroad, then they do 
not really add to the wealth of the 
country. They will add to their own 
wealth. Certainly, the wealth of the 
Individual is increased, but the wealth 
of the couatry is not increased. Why? 
Because most of the assets of our 
country are transferred outside to pay 
for the imported machinery and the 
imported raw material. The cotton 
grower of the foreign country from 
where we import our cotton, gets the 
benefit of the price we pay for the 
imported cotton and the manu 
facturer of the machinery which 
we import, really benefits by the price 
we pay for it. Therefore, the manu 
facturer of superfine cloth is only a 
middle-man who tries to grow rich 
without adding to the wealth of the 
country, whereas the people, who de 
velop and exploit the resources of the 
country, develop them and convert 
them into finished articles are the real 
people who add to the wealth of the 
country—there are the manu 
facturers of sugar, there are the 
manufacturers of coarse cloth, 
from cotton grown in our own 
country, there are the manu 
facturers of jute and gunny bags, there 
are the manufacturers of other arti 
cles from raw materials produced in 
the country—such industrialists add to 
the real wealth of the country and 
they therefore need the protection 
that is their due. It won't do to 
threaten them all the time, as is done 
by some of my friends on the Opposi 
tion that all industries must be nation 
alised without delay—and they must 
be deprived of their properties and 
they must not be allowed to carry on 
their work as industrialists in the pri 
vate sector by propaganda of that 
kind. This    kind    of    propaganda, 
which is carried on day in and day out, is 
likely to create misgivings and 
apprehensions in the minds of pioneers of 
industry and is likely to prevent them from 
making those investments which would really 
be beneficial and which would be in keeping 
with   the 
modern   developments   of   trade     and 

industry as developed in other countries. 

My esteemed colleague sitting next to me 
reminds me that people who are clamouring 
most for this kind of nationalisation, do not 
believe in paying compensation, but I was 
only contemplating a state of things which is 
provided in our own Constitution and our 
Constitution says that no property shall be 
confiscated without compensation. 

The fact, however, remains that we have a 
mixed economy. Part of industries is 
nationalised and part of our industrial work 
commerce, trade and agricultural 
developments is left to the private sector. 
Now. Sir, good results are likely to be 
achieved when the multi-purpose river valley 
projects are completed. The advantages likely 
to arise from such projects may be taken into 
consideration. Of course it would be best to 
have power locally generated from the rivers 
which can be properly harnessed and small 
townships can be established in those very 
places where power is generated or where new 
areas become fertile by irrigation from these 
projects or alongside of the tamed rivers. The 
establishment of these new townships will 
remove the congestion in the towns. These 
projects would also have the additional benefit 
of developing our countryside. It would also 
have the advantage of creating a proper atmos-
phere for our people to live in the villages and 
in the outlying areas of our country. What 
happens now is that under the modern 
civilisation amenities of town life have had 
such an appeal and charm on our people in the 
villages that they leave the villages and come 
to the towns and live there on the work that is 
available to them in the towns. They leave 
their homes in the villages and try to find 
sources of livelihood in the towns and leave 
the agricultural processes to be carried on by 
the most backward people in the village, 
people who have no intention of taking any 
risks, people who are extremely reluctant to 
adapt themselves to new methods. Now, if our 
agriculture is left to such people, it will 
certainly be a calamity. When the river valley 
projects are completed,  it will be possible    to 
have small 
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large ones supplied with power and a large 
portion of our population would not 
concentrate in congested towns but spread 
over the whole countryside where, with a little 
effort, all the raw material required to keep 
those factories going would be provided. In 
this connection, it might be mentioned that the 
amount provided for handloom industry in the 
Budget is certainly an amount which should 
give encouragement to those who are making 
efforts to improve our cottage industries. The 
Budget provides a sum of Rs. 6 crores for the 
development of handloom industry and I wish 
it were possible for Government to provide a 
larger jsum because this sum of Rs. 6 crores is 
not adequate. If the Government could 
manage to find some more 'money some 
expected saving or if there is a windfall from 
somewhere, I hope the Finance -Minister 
would consider the desirability of diverting a 
larger part of such amount towards the hand-
loom industry. The industrialists ere rich 
enough. They do not need much of financial 
aid. They should not expect spoon feeding by 
protective duties for an indefinite period. 
They should endeavour to stand on their own 
legs. They do not now need much of financial 
assistance. If they have a good credit in the 
market, they can get all the money they need 
from banks or from other places. But so far as 
the village people are concerned, their only 
source is the help that they can get from the 
Government. If the Government is helpful to 
them, if the Government advances them the 
money they need, they will certainly do 
something to carry on cottage industries and 
utilise our resources by indigenous methods 
where such methods can prove profitable. Our 
vast manpower has to be provided with work 
and employment. We have to guide them and 
assist them so that all may become producers 
of wealth and add to the prosperity of our 
country. 

Now, Sir, I hope the Government has 
appreciated and fully realised the importance 
of this. The Father of the Nation said that 
mass production 

should be substituted by production by 
the masses. The masses of the coun 
try are living in a state of poverty in 
the interior of the country, and for 
them the only hope of redemption is 
tha+ they should be provided with 
some employment which may serve 
as      a      means      not only        for 
them to live in a decent fashion but also to 
add to the wealth of the country. We have 
been given figures. I cannot say anything 
about the correctness of the figures furnished 
from the other side that about 5 crores of 
people are idle in the countryside. If that is so. 
the larger the amount that could be devoted 
for handloom industry and for development 
and promotion of cottage industries the 
greater the benefit for the country. I would 
urge that the definition of the "handloom 
industry" should be extended to make it more 
comprehensive and include all kinds of 
cottage industries. If it does not include all 
kinds of cottage industries, then I think further 
provision should be made for such cottage in-
dustries and if cottage industries are fully 
developed, I have no doubt that they can find 
a good market abroad. If suitable action is 
taken and the State Governments are given 
directions to see that standard articles are 
produced in these cottage industries and 
exported abroad, there is no doubt that we will 
be able to export considerable quantities of 
the goods 'made by our villagers and thus 
make good the loss caused to the country by 
the import of large quantities of machinery 
which we need for our iron and steel works 
and other purposes. I therefore trust that the 
Government would consider the advisability 
of paying more attention to the development 
of cottage industries. 

A word, Sir, about our cattle wealth. To me 
it appears to be most extraordinary that our 
huge areas of pasture land which are lying 
vacant and unattended cannot be utilised for 
the purpose of feeding our cattle. It would be 
of great benefit to the country if more 
attention is paid to the development of our 
cattle wealth. I see some two lakhs of rupees 
have been provid- 
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ed for Gow-Samvardhana, but that project is 
still in the Committee stage. The point that we 
have to consider is that we should take 
immediate steps for adding to our cattle 
wealth and develop it properly. The reason is 
obvious. Even in a small country like 
Switzerland where the entire area of the 
country is equal to less than two divisions of 
our country, they produce so much of milk 
products that they can. after satisfying their 
own requirements, and those of the large 
number of their tourists actually export large 
quantities of these goods, and similar is the 
case with a few other agricultural countries in 
Europe, but what is the condition in our own 
country. We cannot get even unadulterated 
milk products for our own consumption. That 
is the state of things here. This subject must 
be given the priority that is due to it. If we are 
giving so much priority to agriculture, there is 
absolutely no reason why the other branch of 
agriculture, animal husbandry, should not 
have proper support and encouragement. I 
quite appreciate that the Finance Minister can 
say that the States must do it. but we have to 
give a lead in the -matter. It is a subject in 
which it is necessary for the Centre to take a 
more active interest. We in our own State cf 
U.P. are taking adequate steps and I trust that 
similar steps to promote our cattle wealth will 
be taken in other parts of the country also. 

Then. Sir. we find that there is a sum of Rs. 
17,33,000 provided for exhibition abroad in 
foreign countries. In this connection, it would 
be worthwhile considering whether we should 
devote any money for the purpose of 
promoting and advancing our commercial and 
trade interests in a foreign country or not. I 
have had occasion to hear some very strong 
criticism against the proposed action. It is a 
purely business proposition, and it appears 
that the criticism was wholly unwarranted, 
and I would only ask the House to take into 
consideration the very appropriate manner in 
which the Finance Minister has  dealt    with 

this question of the work done in the 
Commonwealth Conference held last 
December in paragraph 15 of his speech. That 
deals with the work that he did in the company 
of the Ministers of other Commonwealth 
countries. That part of the speech states what 
was settled there, and in very clear language 
the Finance Minister has informed us that 
what was done there was a decision that every 
Commonwealth country should take such 
action as would be conducive to the promotion 
and growth of the development of the means 
of production in each country. If that was the 
thing that was settled there, then there is 
absolutely no justification for finding fault 
with such decision because after all our 
association with the Commonwealth has been 
recognised and is beyond question. The 
election was fought on that issue, and we have 
been returned in such vast numbers on the 
basis of our new Constitution. It is we who 
gave the necessary authority to our Finance 
Minister to participate in this Conference and 
to take appropriate and requisite steps for the 
purpose of protecting our rights. There is 
absolutely no ground for suspecting that the 
people who made so many sacrifices to attain 
the independence of the country would fritter 
away that freedom. It is only those people who 
fought for independence who know the value 
of it. and they will not be the people to fritter 
away that independence. I am quite unable to 
appreciate the arguments that, have been put 
forward from some quarters which show that 
we should have nothing to do with the 
Commonwealth, and with the exhibition that 
is proposed to be held there. I would like to 
express my approval of the conclusions arriv-
ed at the Commonwealth Conference as set 
forth by the Finance Minister. These decisions 
deserve our acceptance and approval. There is 
just one word- that I would like to sav and that 
is to commend the action of the Government 
in providing further amenities of life and 
developing the City of Calcutta in respect of 
subjects which are not the responsibility of the 
Government of West Bengal. Calcutta 
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grievously on account of the large influx of 
people coming from outside. Calcutta is the 
largest City in the country and is said to be the 
second largest in the Common wealth. Now it 
appears that the amenities in Calcutta have 
been seventy and adversely affected by the 
large number of people coming from Pakistan 
and the larger the amount that can be spared to 
provide farther amenities to this city, the better 
would it be because a large number of people 
come from abroad to visit this important centre 
of trade, commerce and industry and if they 
see our biggest city and industrial centre in a 
bad condition, it would not be good. Sir, I 
commend the Bud--get. 

SHRI P. C. BHANJ   DEO  (Orissa): 
Mr.   Deputy Chairman.   I rise at the tail 

end   of the   debate   today  to  address 
■ a        very tired       and       bored 

House,      I      am      sure.      In the 
usual course of things the Budget is a subject 
which is dry enough to give anyone a 
headache in the most normal of times and I 
feel that I should be only trying the patience 
of the House and your kind indulgence if I 
paraded further figures and facts of which I 
feel sure the House has had its full fill today. 
So I shall not take much time or tax the 
patience of the House but shall confine myself 
to a few remarks and just by way of an 
interlude, I would like to start my statement as 
a Member of this august Assembly to voice a 
word of protest at the way in which both this 
Budget and the Railway Budget are being pre-
sented to the Upper House. No speech or 
statement from the Finance Department 
accompanies the laying of papers on the Table 
of the House and bundles of Budget literature 
are flung at us as it were which we are 
expected to digest in two days and discuss 
intelligently on the floor of Parliament al-
though it is such solid stuff as to^quite 
indigestible even after a study of 6 months. As 
a contrast to this dodging and step-motherly 
attitude as far as procedure is concerned in 
this House, it will be recollected    probably 

by many Members, who are present here, that 
in the old Council it was the rule for the 
Finance Secretary to make a speech while 
placing the Budget papers on the Table of the 
Council and although the Finance Minister or 
the Railway Minister may be busy making a 
statement in the Lower House. I cannot think 
why one of their many Deputies may not 
discharge this duty in the Upper House in 
their absence although the two statements 
need not be the same nor agree word for word 
with the written speech of the Finance 
Minister. After all the words of Ministers, like 
the words of Kings, have to be taken with a 
grain el salt always. 

Now, for the main Budget, as I have told 
you. I shall not parade too many figures and 
facts before you but to show the reaction that 
I get on looking at the Budget in a cursory 
manner. I will only say that the kicks and the 
caresses in this Budget seem to be fairly well-
balanced and from that angle perhaps the 
Finance Minister has done well, as far as the 
homely touch is concerned. I will reserve my 
critical comments on the Budget for a later 
date because-we shall have an occasion for 
discussing the Budget again when the 
Appropriation Bill comes before the House. 
To tell you quite frankly, Sir. I confess that I 
have not had time at such short notice to study 
the Budget as I should like to have done 
before speaking on it on the floor of 
Parliament 

AN HON. MEMBER: Why not off the 
record? 

SHRI P. C. BHANJ DEO: I will just give 
you the substance of my rough impressions 
and a few suggestions on my part that I hope, 
will help the Government in balancing the 
Budget better than it has done at the moment. 
But I think that on the whole, it seems to me 
that the Government having drawn upon its 
cash balances to finance its capital 
expenditure, has been forced to have recourse 
to deficit financing chiefly, no doubt, through 
the creation of new money. 
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During the past year a sum of Rs. 140 crores 
is proposed to be raised by additional 
borrowings and treasury bills. Our debts will 
increase making . our marginal existence still 
more precarious without the provision of ade-
quate reserve funds for our security. With all 
the signs before us prognosticating that the 
cost of living is liable to rise and go on rising, 
none can predict the extent of the danger to the 
Nation «f this philosophy of battening on loans 
and deficit financing especially if these go 
beyond the points of safety which, in my 
opinion, we are fast approaching. The Planning 
Commission supports the course of risky 
deficit financing upto Rs. 290 crores for the 3 
years of the Five Year Plan. If half this sum is 
about to be used up in one year, how is the 
programme for the next two years going to be 
implemented as far as finance is concerned? 
The expectation of high revenue .surplus, as 
far as the various States are concerned, has 
proved to be false. Defence, as we have all 
heard, still remains the altar upon which we 
must pour out our financial life-blood; and this 
state of affairs will continue, it seems, for 
many years to come. Civil expenditure goes on 
increasing and like the English monarch who 
has the right of making all his subjects peers, if 
he so chooses to do, one wonders if we will 
end up by becoming a nation of Ministers, 
Deputy Ministers, civil servants, magistrates 
and engineers... 

PROF. G. RANGA: We will serve each 
other. 

THE DEPUTY MINISTER FOR FINANCE 
(SHRI M. C. SHAH) : And Members of 
Parliament? 

SHRI B. RATH (Orissa): All exclud-ing the 
Communist Party. 

SHRI P. C. BHANJ DEO:  ................ at the 
alarming rate at which offices and offl- 
ciousness are increasing without add 
ing one iota to our efficiency ..............  

PANDIT S. S. N. TANKHA (Uttar Pradesh): 
You have forgotten the Parliamentary 
Secretaries. 

SHRI P. C. BHANJ DEO: Well, they are 
included among the Ministers and Deputy 
Ministers. Suffice it to say, Sir, that in the 
name of planning we have chosen to sacrifice 
the principles of sound finance. But even now 
I would like to appeal to the House and to the 
Finance Minister to devise ways and means so 
that we can make the shaky structure that we 
are raising at present, into a strong building in 
the present state of economic development 
through economy and the tapping of all 
possible avenues of increased income. The 
major headache, of course, for this should be 
that of the Finance Ministry, because the 
nation pays them to worry about it and devise 
means for the betterment of the economic 
condition and the financial stability of the 
country. But even so, it is also the duty of us 
all as legislators to try and make the crown of 
thorns which the Finance Minister wears, 
easier for him, to the best^our capacity; and 
towards that end I would like, along with 
other hon. Members who have contributed 
many constructive suggestions, to make one 
or two suggestions to the Finance Minister for 
his consideration, for the betterment of the 
economy of our State through the tightening 
of belts and also through an increase of our 
income, if possible. Of course, our 
suggestions are bound to be partial, because 
we have not got the resources of the whole 
country and the whole Government at our 
back and call as Members on the opposite 
bencnes have. Well, in the realm of tightening 
up of our belts, there should be economy 
through co-ordination and the avoidance of 
duplication of offices and officers. This 
should be done in a serious manner instead of 
the farcical economy drives that we have seen 
of late, where peons and chaprasis are sacked 
while the "two thousanders" and "three 
thousanders" remain unshaken on the 
Olympian heights where they have been 
installed since pre-Indepen-dence days. 

Secondly, for increasing the revenues of 
the Government. I would like to propose the 
extension of audit to  all  revenue earning     
Departments, 
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Government of India. The Controller and 
Auditor General is entrusted with the audit of 
expenditure of all Deoartments. He is also 
entrusted with the audit of revenue of only 
one revenue earning Department, nameiy, the 
Customs Department. 

But, even here, the audit has been restricted 
to a test check of documents selected at 
random to see that the rules, regulations and 
procedure laid down therefore have duly been 
followed and that it did not disclose any de-
fect of system. Even with this restricted 
check, the Audit Department accounted for 
the detection of undervaluations in 
assessments, wrong refunds of revenues and 
defective interpretation of orders leading to 
short recovery of central revenue amounting 
to several lakhs of rupees every year. If the 
Audit Department were entrusted with full 
audit of Customs receipts, instead of a test 
check, it could show achievements which 
would be a happy surprise to the Government 
and to us all. The extension of audit to other 
Central revenues, such as Central Excise. 
Land Customs. Income-tax Receipts, etc.. 
through the Auditor General, will certainly go 
a long way to safeguard and increase the 
revenues of the Central Government, in my 
opinion. 

Last, but not least, I come to the desirability 
of extending the purview of taxation to large 
untaxed incomes through one expedient or 
other which the Government is safeguarding at 
present in spite of its declaration to create 
conditions for a classless society. We are living 
in a time of strain and stress and great 
emergency and. just as the best of our 
intentions and resolutions have to be modified 
in extraordinary circumstances, so the larger • 
interest of the country' as a whole should be 
safeguarded, in my opinion, by the 
Government and. it is its duty to see that duty 
and responsibility go side by side with rights, 
privileges and large incomes and greatness 
should be the twin brother of self abnegation 
and selfsacrifice. 

With these suggestions. I will not take any 
further time of the House although you have. 
Sir, very kindly allowed me a longer time 
and, I thank the House and you. Sir, for the 
patience with which you have listened to me. 

DR. K. L. SHR1MALI (Rajasthan): I should 
like to confine my remarks to only one aspect 
of the Budget, that is, education. This is a 
subject, Sir, which does not figure very much 
in our debates. Unfortunately, the attention of 
our people and of our leaders has not been 
directed towards this important subject. It is 
needless for me to say, Sir, that the future of 
our country and the future of our society 
depends largely on the type of education we 
impart in our country. At the present moment, 
there is a great deal of confusion in all stages 
of education. There are, however, certain 
significant trends in our education which 
indicate that our Government is proceeding on 
right lines. Some years back, Gandhiji 
propounded the-scheme of basic education. 
Since then there has been a lot of heart-
searching and experimentation in the field of 
basic education. But unfortunately, there has 
not been any scientific and systematic 
experiment in most areas except in one or two 
States. It is the duty of the Central 
Government to co-ordinate educational 
research and experimentation in basic 
education. It is very encouraging that in our 
Budget the Government have provided Rs. 
1,98.75.000 for basic and social education. 
Education is a State subject, but it is the 
responsibility of the Central Government to 
implement the directives in our Constitution 
and it is very gratifying that the Government 
have taken the first step in implementing the 
spirit of the Constitution. 

Those of us who have been familiar with 
the educational schemes of the Ministry of 
Education know that Government are 
proceeding on right lines. In each State they 
are organising what are called 'pilot' projects 
in basic education. In each area, a training 
college    has been    established    which. 
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functions as a nucleus of an integrated 
programme of basic education. Along with 
that, there is a Normal school, a basic school 
and several other 'community centres' where 
basic and social education are being experi-
mented upon. When these 'pilot' projects 
become successful we shall have time to 
study and evaluate the experiment of basic 
education. In education, one cannot be 
dogmatic. One has to make a scientific and 
systematic approach and I think the Ministry 
of Education should be congratulated for 
having organised these 'pilot' projects in all 
the States and after a few years these 
experiments will give us a chance to evaluate 
the whole scheme of basic education, and to 
see in what directions we snould expand it. 

In another field, as the House is 
aware, the Government have already 
appointed a Commission to investigate 
the whole area of secondary education. 
It is expected that the report will be 
available to us in a very short time, 
and that will be the time for the Gov 
ernment to reorganise our secondary 
education. Both basic education and 
secondary education are State subjects 
and do not fall directly in the sphere 
of the Central Government. But at 
the same time it is the duty of the Cen 
tral Government to co-ordinate the 
schemes of basic iind secondary educa 
tion in various States. If we are to 
evolve as a democratic State, we must 
gear the whole of our educational sys 
tem to suit our democracy, and our 
educational system both ot the primary 
stage as well as the secondary stage 
has       to       be       reorganised. At 
present as it is there is a great deal of 
confusion. We find several parallel systems 
in the primary stage. There is what we call 
the ordinary, traditional primary education. 
And then there is basic education. There are 
several States which have tried the 
experiment in basic education and a large 
number of children have completed the full 
basic stage. As there is no clearcut policy, 
these children are not in a position to decide 
about their future. They do not know where 
they should go. Again there has been no 
uniformity with re- 
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gard to standards in secondary education. The 
problem of languages is another very great 
controversial question. There are some States 
wnere English still continues to be the 
medium of instruction. There are some States 
where they have made the regional language 
the medium of instruction. These are the 
various problems which have to be 
thoroughly investigated and it is hoped that 
the Secondary Education Commission would 
fully examine these problems. And after the 
Secondary Education Commission has 
completed its work, it will be for the 
Government of India to implement that 
report. 

The States are finding it extremely difficult 
to maintain the existing level of expenditure 
on education. During the last few years after 
independence, education has expanded at a 
rapid rate. A large number of primary schools 
and secondary schools had to be opened, and 
even now we hear reports Irom every State 
that the schools are over crowded, there is no 
place for admitting more children. A large 
number of children try to seek admii-sion to 
various educational institutions, 'out they do 
not find any place at all. If you look at the 
budgets of the various States, you will find 
that in the nexffew years it is going to be 
extremely difficult to expand education. And 
yet the demand for more education is 
irrestible. In our Constitution we are 
committed to give equal opportunities to all 
children. We shall have to open new schools 
and better schools in order to satisfy the needs 
of p;,. community. It will be the duty of the 
Central Government not only to co-ordinate 
but to <ielp the various States in meeting the 
demands of OL> society for more and better 
education. 

THE VICE-CHAIRMAN: Would the hon. 
Member like to finish his speech today, or 
would he like to cont'nue tomorrow? 

DR. K. L. SHRIMALI: I will continue 
tomorrow. 

The Council then adjourned till 
two of the clock on Tuesday, the 
3rd March 1953. 


